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The House reassembled after lunch
at half past two of the clock. Mr,
Deruty CHAIRMAN in the Chair.

MESSAGE FROM THE LOK SABHA

THE MoOTOR TRANSPORT WORKERS BILL,
1961.

SECRETARY: Sir, I have to report
to the House the following message
received from the Lok Sabha, signed
by the Secretary of the Lok Sabha:—

“In accordance with the provisions
of Rule 101 of the Rules of Proce-
dure and Conduct of Business in
Lok Sabha, I am directed to inform
you that the following amendments
made by Rajya Sabha in the Motor
Transport Workers Bill, 1960, at its
sitting held on the 28th March,
1961, were taken into consideration
and agreed tp by Lok Sabha at its
sitting held on Thursday, the 4th
May, 1961:—

Enacting Formula

1. That at page 1, line 1, for the
words ‘Eleventh Year’ the words
‘Twelfth Year’ be substituted.

Clause 1

2. That at page 1, line 6, for the
figure ‘1960° the figure ‘1961 be
substituted.

3. That at page 1, line 10, for
the figures and words ‘31st day of
December, 1961' the figures and
words ‘31st day of March, 1962
be substituted.

Clause 2

4. 'That at page 4, lines 2-3, for
the words ‘required to work or is
engaged directly or through any
agency, in a professional capa-
city on 5 transport vehicle or who
attends’ the words ‘employed in a
motor transport undertaking dir- |
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ectly or through an agency, whe-
ther for wages or not, to work in
a professional capacity on a trans-
port vehicle or to attend’ be sub-
stituted.

5. That at page 4, line 7, after
the worg ‘time-keeper’ the word
‘watchman’ be inserted.

Clause 18

6. That at page 9, line 38, for the
words ‘each adult motor trans-
port worker’ the words ‘motor
transport workers’ be substituted.

Clause 20

7. That at page 10, line 23, for
the word ‘holidays' the words
‘days of rest’ be substituted.

Clause 28

8. That at page 13, line 3, afler
the word ‘wages’ the words ‘for
the days on which he worked dur-
ing the month immediately pre-
ceding his leave’, be inserted.”

RESOLUTION RE APPOINTMENT
OF A COMMITTEE FOR THE
SPEEDY COMPLETION OF THE
HISTORY OF THE INDIAN FREE-
DOM MOVEMENT—continued

Mr., DEPUTY CHAIRMAN: Mr, J.
C. Chatterji. There is nobody here
1 represent the Government. It is
rather a sad state of affairs.

Sarr DAHYABHAI V. PATEL:
Then, please give them a few minutes
to come.

Mgr., DEPUTY CHAIRMAN: 1t is
a non-official Resolution. You can
start, Mr. Chatterji.

Surt BHUPESH GUPTA: Sir, be-

fore he starts, you see those Benches.
At least some Minister should be there.
It is an unheard of thing. It is goté-
ing absolutely into wrong habits.

{ Intarruptions)

L
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Panprr 5. S. N. TANKHA (Utltar i Surt J, C. CHATTERJIL: Sir, 1
Pradesh): You can speak, if you like, spoke on the 9th March and later on
without the Minister being present. the author of the book gave s reply
before this House. First, therclore, I
Mr. DEPUTY CHAIRMAN: 71t is | shall deal with his reply. On the 9th
Mr. Dahyabhai Patel who has to reply | March I criticised the “History of the
to you. - Freedom Movement in India” and on
the 13th, the author replied to my
Sart BHUPESH GUPTA: It 1s nat | criticism, I was not satisfied with his
that. It is a Government’s work that | explanations and, therefore, am glad
is being criticised here. Therefore. the | to have this opportunity of pointing
Government has to intervene out the tendentious nature of his re.
ply.
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Mr. DEPUTY CHAIRMAN: Eve?y
word that is uttered will come to the 1 objected to Dr.

r Tara Chand’s
notice of the Government.

statement:

Surt BHUPESH GUPTA: We do “The national movement ip India
not seek their favour of being noticed. was an expression of the conflict bet-
They should sit here and listen to ween the middle classes of the two
things here. It is their obligation and countries, one aspiring for wealth
duty. and influence, the other already in

possession of them.”

Suri SHEEL BHADRA YAJEE
(Bihar): Mr. Dahyabhai Patel is
there. |

To prove this statement he quoted
from Mr. Schumpeter and Mr. R.
Dr. R. B. GOUR: But Mr. Dahya- Palme Dutt, I am not concerned with
K . R Mr. Schumpeter’s statement, 1s it con-
bhai Patel is not in the Government. cerns the history of England.  As re-
gards Mr. Palme Dutt, on whom he
Suri J. C. CHATTERJI (Uttar Pra- | places unbounded faith, I beg leave to
desh): Mr. Deputy Chairman, I was | remind him that after Gandhiji’s
the first person to raise my voice in | death, Mr. Paime Dutt wrote:
this House about this thing.
“Gandhi’s death, in a manner of
(At this stage Dr, Mono Mohan Das speaking symbolized all the con-
entered the Chamber.) tradictions of his life. The apostle
of ‘simple 1¥e’, he died in the prince-
Mr. DEPUTY CHAIRMAN: We are ly mansion of the most ruthless
waiting for you, Dr. Mono Mohan arch-profiterring  multi-millionaire
Das. of the new Indian ruling moneyed
class. The apostle of ‘non-violence’,
he died a victim of the hideous orgy
of murder andg gang-ridden violence
which was in part the nemesis of a
‘ quarter century’s preaching of ‘non-
i

Tee DEPUTY MINISTER or
SCIENTIFIC RESEARCH anp CUL-
TURAL AFFAIRS (Dr. Mono
MonaN Das): Sir, T apologise to you
and to the House,

violence’ frustrating the revolu-

ti f the masses.”
Surr BHUPESH GUPTA: Do not lonary energy of the s

Yook like an accused. Come and sit
there and explain to us as to why you
are late.

Mr. DEPUTY CHAIRMAN: You can
begin, Mr. Chatterji.

Does Dr. Tara Chand accept this state-
ment of Mr. Palme Dutt with as much
assurance as he did the other? It
not, why? TFor, in answer to Shri
Sudhir Ghosh’s remark that Mr. Palme
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Dutt was a Communist, Dr. Tara
Chand retorted:
“Therefore, it (i.e., Mr. Palme

Dutt's views) should be a better evi-
dence of how things were taken
than any statement by non-Com-
munists.”

However, even Mr. Palme Dutt does
not support Dr, Targ Chand’s sweep-
ing remark that our struggle for in-
dependence was a middle-class move-
ment, for the last sentence of Mr.
Palme Dutt's statement, which k.
Tara Chand quoted, is:

“The role of the masses jn the
national movement, alike of the
peasantry and of the new forces of
the industrial working class, emerg-
ed only after the war of 1914-18".

I fail to understand how this sentence
supports Dr. Tara Chand’s thesis. The
gigantic mass movements for our free-
dom fight took place after the First
World War, viz,, the 1921 movement,
1930 movement, 1942 movement and
the great LN.A. movement of 1944-45.
Similarly, I fail to understand how he
ooudd quote a statement of the Prime
Minister that some rules we follow are
borrowed from the British Constitu-
tion, in order to support his statement
that India gained freedom under
British tutelage.

Sir, Dr, Tara Chand’s replies were
frivolous replies, not to put it any
stronger. But I was surprised when,
in reply to my enquiry, he said that if
I had looked into the book, I would
have found the reference to his state.
ment that wives could be sold by auc-
tion in England. Dr. Tara Chand says
that in the footnote the authority
given is Mr. R. A. Phillip, Georgian
Scrap Book. I repeat my former
charge that the reference is not gren.
The footnote relates to the previous
sentence. For this scurrilous remark
about a friendly country, I demand
that proper reference be given.
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“Anybody who is familiar with
Sanskrit knows that Amarakosha
was written by Amar Singh, that it
could not have been written by
Panini.”

Quite true; but it is people who are
not familiar with Sanskrit who would
misunderstand and also write as Dr.
Tara Chand has done, and even in the
second attempt could not reproduce
the name of Amara’s dictionary—
Nama-linganusasana.

Dr. Tara Chand seems to have
taken objection to my pointing out
that Jimutavahana and Raghunandana
are names of persons and not of books.
He says that if I had referred to page
209 I would have found that—

“It has been stated there that they
are human beings.”

So, if cne writes that the Koran and
Hadis are the names of two persons,
be need not fee] at all ashamed, if
alsewhere he has chanced fo mention
them as books. I had pointed out that
Riti does not mean erotics. Dr. Tara
Chand says it does in Hindi; but while
doing so he quoted a Sanskrit verse,
which  he claimed was from the
Sahitya Darpan. Unfortunaiely, I
could not find the verse in the Sahitya
Darpan, but found it in Apte’s Diction-
ary.

I took objection to Dr. Tara Chand’s
statement that in the 18th  century
India passed under the sway of Britain.
Dr. Tara Chand has supported his
statement by including the wars which
took place in 1803 to 1805 also in the
18th century. And what he conven-
iently omits to mention is that an-
other war had to be fought during
1817-18 before the English sway could
be established over the Maratha em-
pire. It was also primarily as a resull
of this war that the Rajput states,
which had hitherto been controlled by
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British sway

Now, as  admitted by Dr Tara
Chand 1n reply to my criticism, Punjab
and Sind were oufside British ‘sway’
in the 18th century I have just now
shown that a large part of western
and central Ind a, a very large part
mdeed, was outside the British sway
in the 18th century Therefoie, I
took very  strong objection to Dr
Chand’s statement—it 1s the opening
sentence of his work—that “In the
18th century India passed under the
sway of Britain” And, Sir, I must
add that a man who can place the
events of 1803—1805 1n the 18th cen-
tury, and then omit the thurd Maratha
war to prove his thesis. 1s either
out to prove some preconcelved notion
or has not sufficient grasp over the
detalls of Indiap history

Dr Tara Chand demied my charge
that he had quoted Adam Smith 1n
support of mercantiism 1 find, how-
ever, from the“ Economic Weekly” of
April 1, 1961 that it has also come to
the same conclusion, that 1s Dr Tara
Chand has quoted Adam Smith to
explain mercantilism, and has fur-
ther hinted that Dr Tara Chand has
apparently confused mercantilism
with mercantile capitalism Appar-
ently, therefore his manner of writing
leads to much misunderstanding even
among economists

Dr Tara Chand 1n the course of his
Yeply several times berated me by
stressing that what he has wrilten 1s
accepted by every historian Since
then his book—I refuse to call 1t
History of Freedom Movemert—has
been the subject of most severe criti-
cism by one hon Member of the Lok
Sabha out of the three, who also hap-
pens to be a brilhant historian An-
other historian has also severely cm
ticised 1t ;m the weekly “Organizer”
of March 27 He 1s Dr R C
Majumdar I hope therefore, that
now at least Dr Tarag Chand will ant
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try to justify his baseless conclusions
by claimung that all historians, and
particularly “those who have treated
the history of Indig from the sociolo-
gical and economic  point of view”
will bear him out It 15 apparent that
he alone 1s responsible for putting
forth these views based on a misread-
ing of Indian history and insufficient
understanding of Marxist hite.ature I,
therefore, again urge that this book
should be forthwith withdrawn from
circulation

Sir, Mr Dahyabhaj Patel has men-
tioned 1n his speech about the origin
of the i1dea of writing of this history,
and as both Dr Tara Chand and the
hon Minister have stated, 1t was taken
up by the hon Education Minister of
that time, Maulana Abul Kalam Azad.
But 1t has been challenged by Dr R
C Majumdar and he has saud i his
statement that 1t was done under the
nfluence of Dr Rajendra Prasad, the
President of India, and that fact has
be~n -uppressed I would like to
pomnt out two things about the book—
if I get time, I shall say more things
We have seen that 1t 1s a very big
volume covering many pages, bout
everybody hag criticised that 1t does
not come to the point of history of the
freedom fight in India The 1eal sub-
ject has not even been touched but a
big volume has been produced That
15 why I do not know what the ulti-
mate result would be and how it has
been declared before this House that
the whole thing will be completed in
three volumes, that 1s, two more
velumes will come out UHow the
whole thing can be covered in these
two volumes of the same size I do not
understand So, we must be careful
to see that *he real history is written
in a proper way, and this cannot be
done 1n the way that 1t has been taken
up so far

Another point I would like to raise
The  materials collecied in  the
National Archives should be thrown
open to scholars and it must not be
delayed by another two years as *as
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been declared before this House. That
is why we are finding so much diffi-
culty mn giving our criticismg about
this volume of work. What is  the
result? Had these materials been
thrown open to the scholars generaily,
by this time many things would have
come out, and out of them people
ecould get much information about the
freedom movement of the country.
But it is being suppressed that way.
That is why I say, let Government
work be done but at the same time
let the materials collected in the
Archives be thrown open to the gen-
era] scholars and historians.

Dr. R. B. GOUR: Mr. Deputy Chair-
man, this Resolution by Shri Dahya-
bhai Patel suggests that a committee
of eminent historians be appointed to
assist in the work that has already
been undertaken. But the entire dis-
cussion and even the speech of the
hon. mover of the Resolution have
centred round the book that has
recently come out, the author of which
is an hon. Member of our House.

The question of Indian history, not
only the history of our freedom move-
ment, but also the ordinary hislory
for our school children, has been en-
gaging the attention of our national
movement since the time when we
were being given histories by British
authors—eminent, of course, bul at the
same time motivated by a special des-
ire to educate the children in a parti-
cular manner. Now, that we are free
and we have control over the resour-
cés that go to open the material that
will be of help in writing the history
of the freedom movement, how is it
that our steps are halting? T know of
my own ex-Hyderabad State—and 1
think that steps have been ‘en in
other States also—and the Govern-
ments have appointed committees to
collect material about the history of
the various movements that led 1{o
India’s freedom. I do not think that
much is being drawn from thcse
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materials that have been collected.
Even the earlier history that has come
out at the time of the Centenary of
the 1857 Movement written by  Dr.
Sen, a Government of India publi-
cation, does not draw upon the en-
tire material that has been collected
by the various agencies in our coun-
try including the State Governments
and the committees appointed by
them. That is why there was a criti-
cism of that book also, amongst other
criticisms, that it does not take into
account the movement in South India
at the time of 1857 when the revolt
took place. So, any history, if it is
attempted by individuals however emi-
nent they may be, even if they are
assisted by two or three more emi-
nent historians, will not be free from
lapses. Why? It is because ultimate-
ly you leave the processing of the
material and the conclusions to one
individual and therein lies the entire
mistake.

Now, what has got to be donc is
that the entire thing has to be  dis-
cussed at least on two occasions. At
first the entire frame of the book is
discussed when the material at hand is
processed and then one personn can
draft it. But the draft should also be
disrussed again by some board or bv
the same board so that the conclusions
are as far as possible collective aud
they do not go either to embarrass the
people or to antagonise them.

In fact personally speaking, I began
reading Indian history only after I
had graduateq in medicine, The his-
tory I read was by Thompson or by
Vincent Smith. We know how much
nonsense there is even in the  big
book of history written by Vincent
Smith. Even in those days conld we
not find British authors who  have
given certain objective readings ol
some material? Yes, For example, I
have gone through that huge buok by
Robert Sewell on the Vijayanagara
Empire. There is good material in
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1t iy I cannot be gnded by the con-
clusions of Robert Sewell 1 canrot be
guided by his entire approach—may
be 1t may be a scholarly approach,
but 1 cannot e considered as a verv
very dispassionate approach Swmi-
Jarly, m those days many emunent
Indian histormans tried to write books
on Indsan history We have read for
examrpse, Sir Jadunath Sarkar's book
on Indian history, his boor on

Aurangzeb and so many others So
many historians have attempted to
make a proper appraisal of Indian

history, in their own way they have
done 1t My complaint i1g this Why,
after Indian freedom, are our hustar-
ans quiet? And why 15 1t that the
Government of free India docc not
voke the histormans to fulfil thi, task?
Every umversity m our country has
a Department of History, a Chalr
They do a lot of work on hstory
Every State Government has got ts
vartous materwals. Why should not the
Government come out by making all
the archives open to all the histor.ans?
Historrans can go there, professors of
histery mn the universities can <o there
and #1 those who want to be of assis-
tance in this process can o these
We can rcally have a proper drscus-
sion of the evidence that they have
collected, discuss the material that is
In our possessin, and even the entire
conclusions can be made open for dis-
cussions  And then onlv can we come
to a proper attitude towards our his-

tory

We need a history to properly assess
our past, we need a history to pro-
perly understand our past and this
understanding must propel us forwaird
to fulure achievements That 1. ex-
actly the need for our history We
need our hmstery to know what our
foretathers have done or achieved, we
need a history of our people Indw.
viduals have played some role, s00d
as well as bad Hyderabad—I am
referring to my own place obviously—
15 known to other people, people
outside Hyderabad, only through the
Nizam and Salar Jang I who helped
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*he Brifish to suppress the 1857 re-
volt It was not kmown i, recently
how the armed forces n  Hyderabad
had revolted against that very Nizam
People were killed, murdered, on the
spot. And today, after freedom, we
have named our streets after those
martyrs Much more was not known
fill recently Only later on when the
Stiate Government of Hyderabad ap-
pointed a commuttee, a lot of mateial
had been found and much of the
material that 1s avaidable 15 by Brit.sh
liberately distorted certain historical
hberately distorted certain ‘ustorical
actions and processes

Therefore, the very  approach to-
wards history was an incorrect ap-
proach The whole thing should have
been one of collecting material pro-
cessing this and of comung to ccrtain
conclus'ons after certain collective de-
liberations and then the wrnt ng of 1t
could not be so difficult For exariple,
evelything must have twge  aspects
Well take the Maratha revalt If
anybody wants to tell me that the
Maratha revolt was something ke the
French Revolution, I will not agree
because the Maratha revolt against the
feudalism of Aurangazeb was not lhike
the French Revolution which vas
against the feudalists of that country,
because, obviously, the Maratha revolt
dad not give land to the peasant as the
French Revolut:on did So, there
must have been certain negative feat-
ures of the Maratha revolt also At
the same t me there were positive as-
pects of 1t So, a proper balancng of
these various events have to be taken
into consideration At the same time
a proper language will have to  be
adopted  Adjectives epithets, may
have to be avoided because we have
to work for the integraton of our
country There must be a historical
understandng of the various nrocesses
that have taken place in the country
in the past Well, they may be part
of an overall movement but at the
same time they have their own mndi-
vidual features In this  very book
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Cornwalis has been dealt with Corn-
walis’s ntroduction of the legal sys-~
tem Here again my feehng is that
the understanding 1s a Little lopsided
The introduction of the legal system
by Cornwalis has been seen only 1in
the background of the earlier system
where the law of the king was n
operation But how thig itself gener
ates certain negative features is not
properly assessed It 1s a very difi-
cult task no doubt

There has been a criticism by my
friend, Dr Bose, that the Wahah
movement was nof  mentioned here
and all that Everything has not
been d.scussed throughout ‘his book
It does not deal with the Indian re-
action to Bruaish rule it deals with
the negative features of the Indian
socle'y which made India weak and
allowed the British to snatea  awag
our freedom So, this book, in spite

of 1ts 400 pages deals with
3 PM. only one aspect becan,e
obviously I will be

Dr H N KUNZRU
desh) But what 1s the wrong that 1s
there?” You make a demand bui what
1s wrong with the first volume deaimg
onlv with the causes that epabled the
British to establish their rule in this
country?

Dr R B GOUR, I am not quarrel-
ling with that particular t'mng, but
wha! I say 15 that if you emphasise
only this aspect, then 1t will be diffi-
cult for you to explain how the posi-
taive features arcse n fighting  the
British subsequently, becausa the 1857
revolt did not suddenly crop vp The
positive features must have heen
there in the past alse Otherwise,
only the negative aspects will no* be
ak’e to explamn how 1t suddenly arose
So, you shou.d strike a Lalance
There were snags no doubt For ex-
ample, Pand#t Jawaharlal Nehru in
his “Discovery of India” has said that
had Akbar—I may be over-simplifying
i, o1 Pandat Jawaharlal Nehru had
over.s mplified 1it—starteg a printing

(Uttar Pra
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press 1n ouar couniry, probably an in-
dustrial revolution would have tikea
place 1n India before 1t tcok place in
England or France—I do not  know,
I may be over-simplifying it But
here 1s really a negative fealuge hut
at the same time an assezsmet of the
whole economy There I think I am
rght I have gone thiough that
book So, this probem has to be
propeily analysed There were posi-
f1ive features alse You will ngt  be
able to explaun the 1772 ievolts in
India, of the peasants in Soufn India
You will not be able to explain the
Santha® revolts, because these were
pos five reactions agamnst Brittzh rule
which was rwining our economy and
pauperising our people As I saud,
there was the Santhal revoll agamnst
the Sowecars Well, if you pawmnt the
Santhals, against the Sowcars and
money-lenders, then you wrll be dis-
torting the entire process of history
If you take the great famine pinir to,
I think 1875 o1 1872 and tho rewvolt,
you will be disto.ting the ontire pro-
cess if you say that that revolt was
merelv for brend-——butfer was out  of
question it was only bread—that there
w1s famine and that led to the pau-
perisat on of the entire  peasantry.
The whole thing has to pe analysed
in the background of British penelra-
tion 1n our country Therefore, the
negative features of our society have
to be seen and properly analysed be-
cause, obviously without these nega-
tive features we would not have lost
our freedom But at the same time
the pnmitive reactions of the masses
agawnst the various manifestatiops of
the econom ¢ situatien that wae de-
veloping have to be assessed and
noted down Otherwise, the future
task will be very difficult

Then Sir, one more thing I want to
suggest 1s this Well, in any case one
nd vidual’'s personal opinton should
not count, he should not he given
this whole responsibility and after ail
fhis whole thing has to be properly
gone wnto Ultimately, does his sug-
gestion help us® 1 do not ‘now  AY
the present moment Mr Dahyabhad
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Patel 15 asking us to appoint a com-
mittee I do not know how 1t will
help at this mement But at 1he <ame
time this problem must be very care-
fully gone mnto In my opinuon, Mr
Deputy Chairman, so far as this book
goes, a lot of material has been col-
lec‘ed, a lot of labour has Leen ex-
pended on 1l and much has been done
But at the same time, Sir, 30mne con-
clusions some remarks—well, they
are really not very palatable—may not
stand a certain  scientific scrutiny
That 13 why I think the cnticism
that 1s going on all over the country
will have to be very seriously taken
and a proper history, not only of our
past but also of the freedom move-
ment, has to be compled For ex-
ample, there 1s the small book by
Sardar Panikkar, “Survey of Indian
History” 1 think that book helped
me much more 1  understanding
somethung of our past hstorv  than
anything that I had read in m;, school
days.

Dr. H N KUNZRU: Wrnitten by
one man, not by a committee

Dr R B GOUR Does not matter
But Sardar Panikkar’s book 15 not a
Government of India publication I
can criticise that boock T can say
anything agamst that book A Gov-
ernment of India publecation cannot
be Sardar Panikkar’s publecation or
Dr Tara Chand's publication  When
the Government of India undertakes
the project, 1t must sea that the whole
thing 18 properly assessed and dis-
cussed, and the conclusinns properly
drawn Of course, Sardar Panikkar
will be able to answer ali the criti-
cism that 1s made agamnst him But
the Government of India cannot ans-
wer for everything that is written
this book Then why the Govern-
ment of India comes into the picture?
And if the Government of India
comes into the picture, then 1t should
come 1 a proper farm and in a
proper manner If the Government
of India spends money on 1f, then it
has to do it i1n a proper way Sardar
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Panikkar's book 1s not discussed inm
Parliament

Mgr. DEPUTY CHAIRMAN It 18
time, Dr Gour

Dr R B GOUR This 1s the poit,
Mr Deputy Chairman, that if the
Government of India comes by the
picture, it must come In a proper
manner, and see that things are done
In a proper way

Y sirerwE g ATty fedt -
i AgiEa, d TrErd ea A Ay aga
7gT T-aaE TAr g f7 A 37 a7 F1 VA
@ fr a1 gunrr s 3T sk
faar sr2gr  sw d W fggeAr &
wzT 3fig sras 3 W o 48 a3
g#rg ofex &, 7 wag 3 | Y=E, |
TRAATE, FA AT § MTFIFIT &7
TG F WTHA 7 15 I &7 §1 Awfe
widfy #rw FwATd “Morning
shows the day.” %1 st fwara
famcdy & v feam & ar #
4t Frr fromit A wr @ 3,
SE ¥aF NG Ao Flo FIU 4% §
37 Y 3T TAR ALY, 7 wF A &F
e wdy & 1 7 Ifagm wmE AW §
Afma a4 AT ¥ Aoy Frefr & i
4 gamar g fF 30 ¥ 97 ¥ waw
HaFT AAfqar aET gE ¥ 1 safwEg 9%
FT waz 34 & ford g0 97 w@v d
mivar o miE fawar 3 q oA
qrATEY &Y L% g, WY 39 #1 fqh aF
qgr & | v AT AT sfeTsH A A ¥T
qa T §& Ffed go, wir sAarr s 4
AT ¥ Fq@ W, F0A" F g€ fanwdr
fiferfege qrEfs ofY, T2 arf, amar arEf,
g arff, aomr fg=m w9 M 4T
FT 97 T ZHT, 37 AT ¥ AT A wfy
fagar arar &, AR I qF IT TG
afew swr & =T g, 3faow aar



-

2215 Appointment of a
Committee for speedy
completion

[ wfreaz gren)

& 37 FT ATT A & {79 o AR
FT FE § a1 wrT Iy 9§Y afe ey
g @ & fF S gaar w2AT B oagy
HTEIT 9T ST @ g2 Z1STIT 47 T
# | gafar o1 shgr & a3 a3 f@w §
I7 A AR AIZ AEY AV TS A7 qgw v
a1q a4y T AT | An AT A h faw
% st zfagm faer stigar, ag sfagm
St gAY MY WefA wgdr,  gast
a1 wifafaga g,  sady FwT Ug
EHIY, ST TEH A WA AT GER F
fam w®0 &

FE G ART § A GIFR T
I WA At B, W9 A g
faarq wqefy 2 far formam @=t grm
arad argin € | 79 wua ¥ S shagrw
AT 3 F, N a8 T8 T A Ifeq
F AR We WA K v A ad T 2,
afer g # agds & fam Jvit F
femi fagt & 57 A qeg i s
=ifed | og *<v A FY T § O 5w
N T F A7 4 92 ATATEY F gE¢ AT
&, aq 7y Yo &, 3 ¥ py oy
i F wgg o Ay arfed et A9
AT AT ATAEY § 1 AT § w0 w5
zfrem & gy gt sfage A
gTo ugifisftaraar &t faqa &
gt aga #Axx o wwfr g, Afes
2o ATT 7 3+ &Y T & f fom Avg
¥ 27 wq NAT F1 @7 IF AR IT A
FAT AETAT A9, T0 TG I F
fag zfagm & o€ a8 IMFRT 7 7w
A wF wrfEd | F Sear g foame
HER TF GEAE FT F4 T g0 A7
W} fEd § a=FR Y I[EAT W@
Z v afe axa A ga &1 797 agr fFan
T FE TT T K FGA A FAT g AT
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oy gAY STo GRT SR AT A AT I
A #T A1 A% § Sa%d oy qawre
g ZHY g ¥ TR G | Tafaq a1
F1 9gq 69 @97 FI 39 AL A fA=q

| aAT arfad Wi 39 & fad uw Jarrens

T gl g Tfgd | 99 # 7w qeg w0
TG AT § AT T TR FT UF FIRET
/1 g1 a1 g fF gad aga @i g A
TR TOFY T TEW § A ¥ w1 A
faqd @t § ga vwis qfeq § 1 wwiw
qfea & gra § St Aoy faet g § =«
FT AT X AT & G TAWRT A &AW1 A
| foar § 1 gu? q5 33a1 7 Faml fw
gare fagig w1 fos adf go g Wik o=l
7 fwa v7g ¥ T fagdy &1 fors faar
&1 aY 9g AW A1 39 F & 1 S wmeET
TEEY #Y A3 &, T HEGHAT HTATRT
F 72 #Y Farrg § qg 91 7Y fAey
ST At §, 3% w7 @7 fgeAT B A Av
wofY ST AT & 1 s A Y e
¥ aga QAR wftw wEa1 5 g7 A
F #A FT FA T GTHR A7 qA7E §
R afe aTwe Ty o1 74 T FEr
g @ T4 g A UF AT S wIA |
7 afer a wew frgqd awaes
=St dare N a1l gw AWl «7 3g
o FgeFdy, fow AWt T FwUw & 9]
ot arfear of 37 ¥ @ 3 g
F aelre & fgemr fgr § s #7198
e et for wromdr #7 sfagm &rs
avg ¥ 78 fomgr 97 <gr @ AT 3" Y
HraT qaf a7 g7 AT T30 | s@iEA
3q FW H 0¥ ARSI AT F gT ar
TEH T

T NEF AR Ay gErATEAr JE@Y
FET, IMFT AT [T U TEAT
FY T FECT G &, ITAT A glagra
¥ grry g, 72 N T gfame & e
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a § wAw X g Ffed fageam #
zfaerw o aga & forg @ & AR A
TE & faq gu § o =9ty ag aw
' g% | dfed R ¥ AT B oW
TN &1 &a7 afgar fagrg fear) ar
sfamig fra® &1 garw o gfeasmor gar
wifgh ag Ty g gy 7 wa @
7z gfeestor geadsdi 9 & AW 5"
w7 FATEY T § | 87 78 9w & f ag
T A ATRAEI @I T FT 3T F 2y
g0 T IEY A7 agy A wwrd A
THAT RANT FET & AHT oAy F forg
gANfer gEar Wegma # W FE @
# # 3qF A FATHEEY FAroT
Fr WY TET O | oo W WA wgW
HTAEY FY AT g 99F1 5 AW faig
7 qEd Fga & AfF g7 O Iusy
ALY &Y T9H I FgF § HIT FEY AEA
UFEI R 1N IW I AT FT AT f
fafes w1 qomma g9 a9 9% #1 s
it araT § A g9F A JmaET W
gm wifgm

AT AT AT BT AT AT & A QY
A AT IR F fAawr arer o §
HR 4 gRAQ 3 5 TH Fy oA
frmw @ AR T @R A @ Ay
o oot g & I FET | W T
SY TEET IET AT & R wTawy wY
WeTE &1 ofRray afg ey ¥ fovan ot 2
FE ¥ Age X & far & W% gy f
araedt qifent € T gq FEY F AEL
st | FTonY &Y @9TE § ITHT A AT
TRV @ AT 9 FIT @I A A
TEY FEA R IITT FY TGATE FT v
T IATSAT AfFT AT A =R & F
FT0Y ¥ & MATEY 1Y TS ALY A 7w
gdl F FqUIA-grg TE ARt F AT MW
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I wfet ¥ A A aTAT AW
1 a7 5 gty ¥ 9 T AraEy
A MERNARFALTS | FHT X
Agea W &Y frar gawz gar, fery By
g g3, wegRr Y qgtw gd famy
f& = & a3 wrg, afa g3 AR
FRTE STy Y @3 adt w8 ) w7
¥ wegw A qifear ofF I sE FEy
forar 51T 39 FRIL 5T AT H, I
fF A AW A e X T A | T
SH UF AEHT FT THE AT FEPAA
I AT IART O F A A
gAT g |9 WA ;T F1fed | IEEI
¥ & F, Aifgar § ¥ F fargr aw
3,€ oo Urel ¥ FET FEY HTATRY FT A58
37 g% ¥ fF Yo g9 # F97 miw
m‘z‘r&q“'(?x,:(iWﬂ'TéoQﬂ'oQo
& AW qIL W AT IEH AE 4T q,
TATHA T TERT FAT OHET FAT AW
gaFr awg § fafeq £ wedt o8y wrom
qer o4 f ag #% a7 aF AT Ay a8
g | AfFT I amEr F owa S e
A AT § AZ FAT AW g A
ey afed MO FHE T A 1 Ay
= AT AT F1ETF DY g awar g
o f T@H JTETC AT g | § amman
¢ fx nft frw aw & foew fomr s
@1 & T a4 st W & A afe
wer sfogre A€ w1 g Wl
dafw o7 T@ET T30 HET 93 M | safAa
§ g ¥ ety Fen 5 ag sway
FAT FL A |

ot ITRTATE 3 IW TS W § Ay
fF % adr forad ot §, oF
gfamdt mEf oo sy f awraae
& faerr Q@ a0 AfFT e
T3 ST T ¥ AT e & A R
FH ¥ &1 OF 937 99 HF qTAY @Y
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g1 fa gmesmmram W 2 f
F9 & F9 UF Fgeh AT AT A7 FL @Y
fowd f fagear & oY w0 @
T AT AT T G T fad Sy
qET A0 ¢ IfieweaT g uFE
gfeq § 9747 Aag Y T | @Y § "HHAT
§ 1 <8 o 71 ) A7 e A
uYT grew F WY 79T FAT w7
Y FE FEFET FE AT €
qE €|

Y AwF AR I, HI I+ AT
R S TER M I a1 F AR AT
Fgn § v 7 wwman g fx a8 g
#1497 WY T g S fE o
9T ST F Efagr sy 9 & 6T
TAET FAT & | WX THY AW T+
SeS| IET F AW 6 @ ar fE Sy
AT |7 TAdT SHA g5 § g T g |
 wmar g fo s et gg & AR
§ gamar g fF ower o @ o et
T iy o moEy #7 &erd
¥ qIET T, TAF AE, AT ITET
A 7Y a8 QY &7 3fae
w7 fa@d | e famar Y 78 ;e
2 A 7 98 IGHT TAAA § HIT T IGH
TAFT F1E ariefaE &, @fWT 9y
g frg § foe & 72 a9 & | cwfaa
&0 2 f5 99 qwg &1 fwaw am
&, I g T qfs & S fF wrery
Y 9ers ¥ W & "R SAarn g fF
fegm™ 7 U FEEY &7 wers
#¥ &< T, Fum Augd #r wErd
o qg w TE, frw aeE ¥ fafem A
qerTa g AT e few § 3w werd B
fadaw foran, fazammama fear | @ &
gamar g f& SasR | &7 G
ardy A F7 FEar 7AF ¥ w7
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¥ fod a= Y @ Av safad 4 o seaw
FT AT & qAIT F7A4T § AT G
A oY renfeer 24T g fF 9w T weam
® AT T | I Q) IEE AL AT FY
FIHC & I § AT F70T AT 77
TET ¢ SR A8 wair A wEdy
oY Soeim wzw & wg whasgaml
FA1 g o aware & Y ) 3 A%
FEF HRIET FY WY TEY IESAY | g oAy
¥ a d T T T g ¥ w@n
FT F |

Dr NIHAR RANJAN RAY (West
Bengal) Mr Deputy Chauman, Sir,
when I came to the House this morn-
mg I did not think-that I should be
participating in the deliberations on
this Resolution But having heard
quite a number of my friends and col-
leagues 1n this House, I felt that be-
ing a student of history if I did no* say
anything I would be doing injustice
to myself

Sir, T am happy that my esteemed
friend, Shr Dahyabhai Patel, placed
this Resolution before the House for
discussion, happy because this is an
occasion thati gives us an opportunity
to discuss a matter of history, to dis-
cuss a cultural subject Such occa-
sions are very rare, and I am thank-
ful tp him for having given use.a full
day for such a discussion

Dr R B GOUR He wanted a

business-hke discussion

Dr NIHAR RANJAN RAY
but I do not see the point unfortunate-
Iy for myself In his Resolution what
does he seek to do” The Resolution
states

“That this House 1s of opmion
that a Commuttee of eminent his-
torians and scholars should be ap-
pointed to assist in the speedy com-
pletion of the work on the history
of freedom movement in India”
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"To aséist in which manner and how
to assist? Is he thinking in terms of
a board of editors consisting of emi-
nent ‘historians and scholars or is he
thinking of rendering the narrator,
Dr. Tara Chand, the assistance that
he needs? What does he actnally
mean? His intention is not very clear
in the motion itself. Then he, says:
“the speedy completion of the work on
the history of freedom  movement”.

The word “speedy” is a dangerous
word. In what speed? Does he want
a board of editors or a commitiee or
the narrator himself to produce it in
one year, two years or three years?
What does he actually want? Having
asked - somebody to write g history,
having given him the materials, you
just goad him on and say, ‘You must
produce this volume within such and
such period’. I do not know, Dr.
Tara Chand may be capable of it. If
.somebody was just on my shoulders
goading me on to write pages after
pages and finish a particular book at
a particular time, I would refuse to
«do it. Therefore so far as the motion
itsél? is concerned, I am not in sym-
‘pathy ‘with it.

Then having heard most of the
speakers, I feel that the speeches were
made not so much on the motion itzelf
as op the first volume of the “History
of Freedomr Movement in India” that.
has recently been published by the
Ministry of Scientific Research and
‘Cultural Affairs of the Government of
India. ‘Much has been said about this
book and much has been wrilten
about it also in the Press. I am not
in the least worried about Dr. Tara
Chand’s book. This is the first volume
perhaps, first book on the history ot
the freedom movement. Many such
books will be written. I have no
doubt that within a decade, Dr, Tara
Chand’s book will be superscded by
many other volumes on the history
of freedom movement in India. Most
of the points made in respect of the
book itself have been more or less in
respect of the interpretations, the
attitudes and approaches of Dr. Tera
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Chand. A writer, a historian, has a
right to his personal interp.etation,
has a right to his attitudes and ap-
proaches. One may or may not agree
with “ them. Scholars and historians
that will follow him may have much
to quarrel with him and take up issues
with him but all that the readers have
a right to expect of any conscientious
historian or scholar is a correct nar-
ration of facts. The points made, most
of them, had no relevance to facts but,
as 1 said, I am not worrted about Dr.
Tara Chand’s book. Dr. Tara Chard
is big enocugh ty take care of himself
but what I objeet to is that certain
statements have been made in this
House which are very disturbing for
any historian and if that be the re-
presentative attitude of our legis-
lators, then I am afraid, very few
conscientious scholars and historians
would be agreeable to write under
the auspices of Government. The
first is, my very esteemed friend quot-
ed or brougat out cerfain facts and
interpretation of facts by Dr. Tara
Chand in respect of the history of the
Marathas. I felt very disturbed hav-
ing heard him. If an objective his-
torian, having analysed the facts of
history, cannot say what he feels in
the light of facts, whether it be the
Bengalees or the Marathas, then better
not ask for historians at all. I have
done a little bit in respect of the His-
tory of Bengal ang there, wherever 1
found from facts that our forefathers
or our ancestors were at fault, I did
not hesitate to castigate my own peo-
ple. If historians cannoty do that, if
scholarg cannot do that, then good-
bye to truth, good-bye to Satyameva
Javate,

It has also been said that those who
participated in the freedom struggle,
those who participated in the move-
ments should also be associated with
the writing of the history of freedom
movement. Participation in the free-
dom struggle is one thing, writing of
the history of that struggle itself is
altogether a different thing.
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Just like that of Dr Tara Chand

Dr NIHAR RANJAN RAY A man
may be in the forefront of any move-
ment but he may be the worst writer
of the history of that movement

Surt SHEEL BHADRA YAJEE
Question
“Dr NIHAR RANJAN RAY This
has been varced by more than one

person mn this House that the pariici-
pants 1n the struggle for freedom
should be assccated waith 1t They
are qute at lberty to leave  thewr
memoirs, they are quite at liberty to
report their experiences and leave
them behind for posterity but it 15 not
for them to write the history of the
movement Even Mr Churchill wrote
out the memories of the wars in which
he took part He dad not dare to write
the history of the World Wars

Surr SHEEL. BHADRA YAJEE
He wrote the memoirs of the Wor -
Wars not the history of fieedom
movement

Dr. NIHAR RANJAN RAY
Fighters for freedom may not be good
writers of the history of the freedom
movements But my main point 1S
that we really want academic detach-
ment and objectivity It 1s true that
the Indnan Historical Records Com-
mission first thought of the project
and they passed a resolution that such
a history should be prepared Then
the Government 1n the Ministiy of
Education, took 1t up They appointed
a Board, collected a mass of material
which was indeed, really a very valu-
able work but having done that, what
they did was this Prof Kabir, in his
Preface, gives the whole history as to
how the project originated He says

“The Board i1endered very useful
service but 1t soon became clear
that an ad hoc body set up on a
temporary basis could not complete
the work of collecting the necessary
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material, stil less prepare a uni-
fied history by sifting and iniecpret-
ing the data It included both aca-
demic histor.ans and active politi-

clans and the differences 1in  their
approach were seen even at the
stage of collection of data These

differences became still mote mark-
ed when it came to interpreting the
material that had already heen
collected

And then comes this sentence

“I4 was therefore decidad tc
transfer the work of further callec-
tion to the National Archives and of
interpretation and narration t» one
single scholar of distinetion’

The question of individual author-
ship wversus collective authorship of
official histories has been rased
This 1s a very important point At
one stage the Government dacided
that the narrator should be one and
single person Now, when the mate-
rial had been collected indivnidual
stholars, if they have access to that
material, can take upon themselves to
write the history The queston is
whether 1t 15 correct to hawve one
narrator or 1s it correct to give it to
a collective authorship, that is t9 say,
appoint a board of editors hand over
the materials to that board and ask
them to sift the materials and then
write a history, a comprehensive his~
tory In fact, my hon friend over
there the doctor, has pointed out that

this question of wmting an official
history 1s a thing of the past I think
be 15 correct My hon friend Dr

Bose said that when we wanted to
have an offimal history, we could
have an official history of the army,
of the railways, of the trade-unions
and so on and so forth But to have
an official history of the national
novement, I don’t think, 1s a correct
policy And even then 1f we are to
have 1t 1t would have been bsetter, I
believe, 1f we had left 1t to collective
authorship
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Even then I have a more funda- ; with 1911, 1917, 1918 and so on We
mental difference. So far as the first | have pot that perspective yet. That

volume and the second volume of the
history of the freedom movement are
concerned, we have no difficulty. Up
till the year 1906, 1908 or even 1910,
we are so far away from the events
that we have that objectivity and that
detachment of outlook to see the facts
of history without passion and without
any kind of prejudice. But when you
come to this side of the year 1910, to
the years 1910, 1811, 1912 onwards,
we find that most of the leaders and

workers who participated in  that
struggle are still in the land of the
living. Those of us who dabble in

history have a very close memory of
events and incidents. Personally
speaking, I have very strong subjec-
tive impressions in respect of every-
thing that happened in India since
1818, 1919 and after, and in certain
phases of the movement, not as a stu-
dant of history, but as a humble
political worker I took part. There-
fore if I want to write a book, I can-
not have that objectivity and detach-
ment in respect of things of which I
was in a way part and parcel There-
fore, to write of the recent events,
from 1913, 1917, 1818 onwards, would
be very difficult for any mature histo-
rian today. By the very nature of
human psychology, of human mind, of
human emotions and so on, one cannot
have that perspective of things. We
are so very near the things and events,
that we cannot have that distant pers-
pective which is so very necessary for
the developing of that kind of detach-
ment. Therefore, when this question
was mooted, someone in charge of it,
I believe, it was in 1956 or 1957, I
don’t remember exactly, approached
me to associate myself with this work
in the regional committee, I asked:
How far are you coming? Are you
coming later than 1810, to 1917, 1918,
1919 and so on? And the answer was:
Yes, we must come up to 1947. 1

say, as a student of Thistory, for
whatever it ig worth, that I do not
believe in attempting to write this

history on this side of 1910, dealing

is why I say what the Goverament
should do is this. They have cnilect-
ed a very good part of the data. They
have collected an amount of relavant
materials. Other materials witi be
collected, I am sure. Let them collect
those materials. And we car do
something more, Publish them,
volume by volume as calendars, sub-
ject by subject, topic by topic. Leave
it in the archives. If you prin! them
and publish them, let all the libraries
have them. Let the libraries pur-
chase them and then historians will
take advantage of all these matarials,
sift them process them and write
history. We cannot write the history
of our own generation. It is; the
future generation that should pro-
nounce judgment on this generation.
Are we going to scratch our own
backs? Are we going to writ> the
history of this generation to whizh we
belong? It cannot be done. We can
only leave memoirs. We can only
leave our records and subjective im-

pressiong of our times. Thesza will
form the materials and facts for
history in a future date. Ther=fore,

1 would still plead with the Govern-
ment that we should not attempt at
this stage to write the history of the
freedom movement in India for the
period ranging from 1910 to 1947.
Thig is my humble request for what-
ever it is worth, for your econsidera-
tion.

Surt N. VENKATESWARA RAO
(Andhra Pradesh): Mr, Deputy Chair-
man, Sir, I for one fail to understand
either the volume or the severily of
the criticism that has been offered
against the “History of the Freedom
Movement in India” by my hanour-
able friend Dr. Tara Chand. I con-
sider it a very fine piece of work. A
fact here and a fact there may be
wrong; an expression here and an ex-
pression there may not be quite
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{Shri N. Venkateswara Rao.]

happy; a conclusion here and a con-
clusion there may not be fully justi-
fied; but, by and large, I repeat, this
jg a fine piece of Thistorical work.
What has impressed me most is its
basic  approach té the problem which
it has sought to study and interpret.
1 am no less a patriot than my honour-
able friendgs who have been critici-
sing this book, simply because it has
some unsavoury facts and some un-
flaitering conclusions to piace before
us. Well, not only in India, but in
every nation, we see periods when it
has attained supreme heights of glory
and achievement, and other periods
when it has sunk rather low. You
find, Sir, such a cycle of high tide and
low ebb in the history of almost every
nation in the world Why, then,
should we be ashamed if we have to
acknowledge the hard fact, though it
may be unpleasant, that round about
the 18th century our nation reached
one of its low ebbs? The Britich con-
quered our country not because they

were strong but because Wwe Wwere
weak. They conquered us with our
men and our money., They came

here as traders, with no idea of con-

quest, but. having come here, they
found us quarrelling amongst our-
selves, they found our economy

stagnant, our society superstitious, our
outlook supine and our philosophy of
life sterile and so they found to their
own surprise that they could play the
role of conquerers. A handful of
merchants who did not even have the
background of military training found
it easy to conquer a whole sub-
continent. If some of these basic
facts are brought ouy clearly in this
volume, I fail to understand why we
should feel irritated, why we should
feel angereq about it. I believe, Sir,
that a nation or a people that has not
the courage to face truth, however
unpleasant, is not fit to have a good
future. let alone a grand and glorious
future,

Sir, the gpeeches made by hon.
Members in this House reminded me
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very strongly of a passage that I read
11 a book by Al beruni, the Savant
and Seeker after truth, who visited
our country round about the 10th
century A.D. He sayvs that he found
our forbears feeling that their country
was the greatest in the world, that
their social order was the greatest in
the world, that their religion was the
greatest in the world, that their
thought, their philosophy, in fact
everything about them, was the great-
est in the world. = He says thay he
found them having a closed mind, he
found them arregant. 1 believe, Sir,
that a nation which has a closed mind
and which feecls arrogant either about
its past or its present, cannot hope
to have a great future.

No doubt, Sir, there are, as I said
earlier, certain omissions in this book.
As my hon {friend, Dr. A. N. Bose,
pointed out, lack of any reference to
that great Indian, I would even say,
the first modern Indian, Raja Ram
Mohan Roy, is really a big omission.
Big too is the omission of any refer-
ence {o the other sporadic but sponta-
necus uprisings in India earlier than
1857. Conceding all this and even
more, I say that the approach of this
book to Indian history, and parti-
cularly to the period with which it
dealt, is really objective, critical,
superb. I may be alone in this House
in congratulating Dr. Tara Chand but
that would not make me hesitate to
offer him my hearty congratulations in
producing a work of which he can
justifiably be proud. I am not, of
course, a professor of history nor am
1 a professional historian but I am
certainly a student of history, and as
one who has read quite a number of
books on Indian history, I should say
that 1 have come across only three or
four books that have a real objective
approach and a genuine desire to come
to the root of the +hings. One such
is  “An Introduction to Indian
History” by Prof Kosambi and an-
other is this volume by Dr. Tara
Chand. Barring these two and per-
haps twop more histories of India by
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Indians the rest are uncritical and
chauvinistic They say, “We were al-
ways a great people, we continue to
be great people and our future would
be much greater” 1 am gz believer 1n
our future Hawving achieved our
freedom after three centuries of thral-
dom we have, 1 believe, certainly a
gtcat futuie T also believe that the
coming century 1s the century of
India I have no doubts about that
but at the same time we should, I
submit, be able to face facts and to
acknowledge that we lost our freedom
to a British trading company because
of certain fundamental weaknesses 1n
our society in the 18th century By
that time our society had become
stagnant, 1t stopped moving with the
times, 1t lacked dynamism TUnless we
see these facts and acknowledge them,
we will not be able to register any
progress 1 our quest for a  better
crder of society

I would lhike to say just one word
about amother criticism that 15 made
on the floor of this House Prof
Kabir in hig foreword, has expressly
stated that the Government i1s not at
all responsible for the conclusions
arrived at by Dr Tara Chand  When
‘he has saig that so clearly and cate-
gonically I fail to see any reason why
Government should be blamed fur
any conclusion that Dr Tara Chand
has arrived at It 1s not that I am

quarrelling with his conclusions As
I had been saying right from the
begmning, his conclusiong are fully

justified  They are in line with truth
and what 1s perhaps more 10 the point,
his approach to the problem 1s objec-
tive, 1t 1s scientific

I fing some hon Members critici-
sing Dr Tara Chand fot his having
brought 1n a Marxist approach to the
study of this particular period in the
history of India Is i1t wrong to apply
the Marxist approach, provided one
knows 1ts limitations? 1 am a student
of Marx I do not accept quite a few
aspects of Marxism but at the same
time how can I deny that Marx was
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on original thinker Marx did contri-
bute to world thought Marx did n-
fluence the life and thought of millions
and millions of people Just because
I do not agree with certain aspects of
Marxism, I should not say that 1
totally deny Marx and Marxism
There ate certain fundamental con-
cepts which Marx bhad thought out for
the first time Just as Marx owed
some of his teachings to hus prede-
cessors he bequeathed to us certain
aspects of truth, ceitain ways of ap-
oroaching truth or certain methods of
dialectic and these need not be
denied A great professor like the
late Dr Harold Laski, who wag cer-
tainly not a Communist, said@ that
there were certain good aspects of
Marxism and there were certain bad
aspects of Marxism and so, I fail to
understand why, just because a
Marxian apprach ha, been brought
to bear in the study of this sorry
period of Indian history, the book
should be condemned wholesale

Sir, vou were good enough to give
me this opportuntty to say Just a
few words ang I should not encroach
further on your indulgence I would
only like to add that I congratulate
whole-heartedly Dr Tara Chand on
his very good and very sound histori-
cal work

oY qro WTo TARWIN (HETvTL)
IrauTalT Agte, = fFAd F ae ¥
g5 & AWt ¥ SeE-Gee o X qAA B |

o TWET feg AT Sw &
FATT |

oY gqro ATo VINWIN : A 1o
Afsrg | 7R area F arg fov rfearss
FYSTTT | FOr FTF ver ol o)

TR WSS, AHA HIIH( Igd
SATET TAHY ALY AT & | 98 AV foAa &
WF IR A AR TR qUOEL q F
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IR ¥ raar § o fagar & ) aw Az
g
“Suppression of Truth, Wrong Read-

ing of Historical Facts, and a Lack of
Critical Judgement”

u¥ ofggfas gzamy & wger
FAET AT B | A FT AW IATAT
T 3

& q3¥ R1ET F1 99T AW 5
9% 78 TE Al § | 379 §AT AAWE
g1 axy % e g gwafy faar off
T Fgram s S fE fggra &
AT AT FT A AT § SAD A% A
TH THA FEAT SVF TG g | ITH AR
H HqIT g7 ST I @ A fEn
AT qur s ¥ a) * w4 37
gfee ¥ famr ) §1 <97 g¥ g w@
ZIT &Y AT FAT ERIT | FH A sfag
& I 3T A UE A FE g A
R At 7 T yare & R A
Fg AT TAg fag @ R fggem F
T H AT A FEGT, T T fAAR
F4q7 ifgg 1 faay ot o qur gamy
¥ are N zay foar §

Pratap and Shivaji—*Hindu Tribal

Chiefs”,

&5 A aw g1, w15 Y fars g, #
Y gesfa g, W fFdT & faars araq
a1 g FRT AAT & | W H FE IHLCH
wygg §, Oft fawr &, gesfaar &,
gf & | § 3t o fasr v 97 SfE
FFET G 47 Al & o g W
fqaT wioaTer daT &Y AT 91, AR
dar &Y T A | B AT o1 R
Eqriat & faeArE &, F18 S a7 5
# gt & faars § 1 7 awifas
fez & g faet =vram A1 ) gAafa faer o
TR AGIIWT T FAR 3T &F a9

[ RAJYA SABHA ]
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TS 7Y gU AW § AT afs 3% I F
¥ o forar avd ay g 3@ Jar g
WA T AL A A TRT T q@aT
afer orw ad 3 IR T A
Y197 & fF AT 08 q54% @ § A%
femr & arfofzam et @ av ¥av e 2
7% A0 qRB N TG mray & 1 7 fawd
F oaad T F3 fram A Fw E
f& IaFT WM F FIC T AR
AUt

gRA W ® fmar ot wguw
F faams T g7 fedY & wgr ar
A0 IWF 7g FRAWT gwr A1\ fra
ST AGIUW FAY AW F UF 4ZT qT
YA, UF qgT qF AA7, TF g 49
FI-FAME AT § | % ALK 57
FET AV AET LG GRIM | AN AT T
a7 EMT F [@aw Fg FaT A A F
Jr FWEA F AT F {AE T PN AEAT
i

‘et 2 i wE

Fai fas 2= &1 wfweaT & )
ag 7T X, ey frud

SRS G Y S [

AT T CEIF A 9 AFT G TF AqHT F
gEeT § qI8 WIS F @ §U e
§ Yg® ¥ F4q Fwd Frga weART F:
& g F4Y frar @ A9 "W UG
F7 wTard fwar §

o AT fag: T e g

st qfo ATo TANN : (T Fad &
o srqw@ AT & 1 wrAT SiEw AT
7S AT & qg R wegr &) /I
farar Y 19T AT g AW T

3o AT g : w@aa )
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o xqu Py segmAST AR

Dr R. B. GOUR. Mr. Deputy
Chairman, he has pot written, The
author has only quoted Rajwade.

Y qio ATe AN ST 7F g9
frreft g% Mm@ #1 9a7 & S g AR
g1 € % 7 ar ag g 31 uiagriee
ai oe @Y foret v & AR 7 39w
Faf ®1 ggee X7 F o3 wwHE A
G

Dn. R. B. GOUR: He has only quot-

ed Raywade and you can criticise
Rajwade for this Do you condemn
Rajwade’s findings on  Maratha
history?

Dr NIHAR RANJAN RAY: That
was noi{ mentioned by Dr. Tara Chand.
He takes the faets and interpretation
from Raywade.

&Y qfo ATo TN WA W7
gn F {AEES HG T AE AW | A€
FAT F1E TEAAAT § AN g9 IGHT (AeFH
oY FI AVE WHE F | & AW FIAT
r R o xT oW oAqe @R
Fi Ma adr wamd 7€ & 1 e A9
741 1 7 afqerias @ey @ AR T /g
FIA KT AT R 1 IH THT &7 Thga
fra &7 arT Fw A F G Feewe
TG & Ffeq &1 g1 F7 ¥ Awer
go & "1 & 5ad Twdfaw o 1 &
froqer ®a X A § wwA 31 owE
Foroar wh g gkt 2%
M W AT F OWIAM xwAT @
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wWiE T g w97 «&F &
WIAT] 1 0q @ I FATH Toar
S WR GO YA K7 ARG T0GT B
fawre fear wid @1 feX TeeE ¥
TaFs W @gaT Fr HT 8 7

o e fag
Call

TH 7F EEE

Y gic Ao AHWT  HHT T1 I
HEIIER ¥, AT § AT § A o
gz 97 7 WE F 5w 1§ A W@
g1 W™ W@ T waf 1§ 7€y
FFA, ANA | AT F 3fgm F @ A
B 9§ AW T qF W LT ANAF
vy W Y e @ g S wd ¥
#FY @R & gafag qrder € 7
g ¥ F1§ w7 AT T7eq w7 w5
A% YT ALY I AT AF I G F
ST U SF AT BT | T ATENT
gW4A TiET WIZE T IH W d g
W& g g 8 Fgar v qg vam 2
AtET Y THW T (HEr § 9HE a7 A
frm7 g7 TG | WA wEArE W oE
RIRRTFA FHI | FFTAGTIF 8T 1 HT
forr Y wOS ¥ IE § /T IR
w&r st Tifed | 3 afefr amT @,
T o THo FUAL FTH T 1 AR FTHIE

Yatews qifea 21 w4y & #fE w77
gg w7 (% afeq St F1 I/ 7 wrasiT
HITTA FT AT SERA 3T FJ1AT 97 IAN
A ST FiEH | AT @wT AT ORI
F1 AT W7 FFT AT eTAA agT @ q 3
T, UF FZT T AHTT GHT | AWT HT
qST @ FHT 1w A wINS ¥
fami® g ST T I AW T N
T UYA G F1EGH Al 9T | AT ErET
Y wers & fanw W Ty sRA
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[ aro Aro TrerAIA]
FIT AT SUFT 174 FAT T8 A ATRITAF
&Y T T77 VIR

3o qER fag: Awiag )

ST qfo qTo VWANIN. AT 9T |
mfag & saa a9 T8 § 0 9 Py
1 F1, {7 94T $Y A 5 F1 q2F
g 39 D gu? FaF vy W foar o
HITUS & (4T FTC 94T FT FI1259 A0
FT 2 ®T 2

Da. R. B. GOUR: Mr. Deputy Chair-
man, this 1s unfair, This 15 what he
says:

“Shivaj’s genius shines through
the accomplishment of a threefold
task—the creation of a military force
capable of overthrowing the yoke of
the Deccan Sulfans, the unification
of the Marathas under the umbrella
of one State, and the organisation of
an enlightened and stable gystem of
government.”

I do not think better
be used for Shivaji.

words could

4 r.v.

qr qfo ATo TIRWIH : I WIE,
I FHAA FT e Ffwqe | o
T AT 3, WT FEgfaezr F1 3fagm
sTAq & 1 ag g faelY & fawz g2
T TEHET qF 3 |

Surt BHUPESH GUPTA: Sir, I
seek your guidance—are we speaking
about a book of history or are we
making a little history here?

Wt qio ATo IFWA : FAATf
s, forarsly weTSr ST A¥ F¥ar, |
“TRraE’ F FFM F SR 3.9 TET
& FWIT | FfRT g7 fanr 9gTers
T F AT A, AY T TN U F

[ RAJYA SABHA ]

[

|
|
|
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Fegfaeat #1 @1 5 w0 & T8 T4
I fagw & TR & sfegie &
97 7gr § T fawar & 4% we
&1 wrk Ero g WA WTE R |

Y FEANZ LIS . AT 7 Wi

Vice-CHaieMaAN  (SHRr Rawm

Sanar) mn the Chairl

St gio At WA 4 e
FEIFFET wreds & a1 ¥ 57 qHY SATET
qEY QT AFAT | IART FW F waI-
TEET 97 T§ FEAT  Ivfed, W AT

7 A wAt a4 g e
T FT AIFT AT, A F AT fadaw
74T, I & Tfagw F, W AT Fgopla
F faaTs T2 FAT $F T4 AT €
FO mdTT w7 & O F & w5 a7 frara
T F QT €75 0F FAd AT €1
T AfEq |

[Twr

Surt AKBAR ALI KHAN (Andhia
Pradesh): Have you read this book?

73T E A A qaT § °

Surr BHUPESH GUPTA: Can you
tell us how many pages it has?

A yio ATe VAW : Fryfes
AT F A T AT & qaar 50 g 5
% F A ey &7 AET § 4 ar uey
AHT a8 ¥ % W fFaw & v q
TEHTTHY T FAEY et sfad

o TgErT fag FHEY FAT

Y 2

|t qio Ao TEWIE  FAET ST
Fit fF feam w=dl & a1 ady 7 )
FT FEN FRAY, AT BT § | THI
#q TG T g6 § 1 zfan § #7
TR/ g ATZH IYTET AgE, oA oy
fen &Y fema frFor gow fdy anfa
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&, fedt 29 %Y, fedy Ja7 &7 AT
T TOF gfe 7 47 03 & T FHAT
Sa4Y ST TN, 7T 77 AT O ey
TE AE AT ALY @\ FF LSy e
f Fea & vy 8, vas fag fawmfor
FT KFAT T | (nterruption) HW
Fy ey T A AV T WY aifes
T Y A1 97 HUST T 87 ;W
el g 1 TS WArE & Tt
famre § wer g | afva W 3 ww-
fom g9 fwdl st & 8 gmd g
1 gydi B, w90 §, v 2, ¥ geaam
# | 98 wH ¢, fafeeT ama &
sffaamr a1 s faer
w8 Sa% A W FF A TaT FEA(E
afeq gt Ffae wnew 2 19
gvgr & X w31 feg fF Fadr
TN T AT T T ) AT DHEY
AN F FEAAET KT W GZ g ?
FEHIT { {4 groAT & B weafae €
N w2 nAY (A ¥ oamed weeE ®
ark ¥, e ofeqy F R ¥, Ny &
fIR™ & A0 ", TAE AFT GIHOA
adf aifag 1 AN E F AW 7 7
AR ;T T XD ATHT RA B
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FAET WO AW F) AsFfa #7734
A F i oo Tifge | vt
F ot wfgenot w7 g afy & &g
AR WA TaT AT FRO R S ey
# fasww a1 e 1 waEwlw &
TEA Y R AL AT Z | AT O A9
8 %, @Y @ § AWNET 98 &9
AT | ( Interruption ) ¥TST oA
ogr, daar @ g A dfes
FET &, OF WAy F ey A
¥ & ag &ar g g fa wwt & of
a7 g9 arq et @), TR waeaT
w1 99 g, M IF AN A, ARFE
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A4 Bl W7 a;  uagie® 3z ¥
felt & faare el 15 81 1 SaF i
¥ FHY @m ¥V OGRET FEgre
ZAY wifgd 1 adr § AEAr g 1 gRR
g TTHITHT AES IV 6 vE Ay
foaa fawelt & afgsw * ar o
(Time bell rings.)
g & UF (4 T HIa0 @eH F7a g |
A GHIT » TH 17 FY T F & fag
FAEY a3 wfed ol A A1 uw
g a7 wegfa g), wv eAw oAy T
faelt g &1 Bt ¥ fawg q=AY & &t
SHEY FIT &Y ST 1 F A5 wgw
A G A A1 F wBY weGy A Wy
2 Afpa Fmimse =1 3y wofaw
TIEATET F1 67 WU TR Ay Tt
fogg fedy mfa, o4, ofsw, Jar a
A PedY maTe gen ¥ fawg 3w
TE

ffed 4 e Faar sz g fF
FHTE WA AT faardt v 7@
ECICIE T TEOE B Y I o
T A feft & A%t mae 7 e o
gaofs Py % o9 ot av
THA AN G AZ@ A ¥ agT
7 99 9 75T ¥ mEe 99 @
IqY BN ST WA G0 & | AT
frt F 7 9T AgrTer Ay &
TE g fergeaa 71 3 & fegraa
F A T B frast wmow
£ FANMT FY ATE AT 4
UL QAT ATIR § SHA FT AH[T
1 q1g g% fawme wvETe F faAy
¥ afsq 59 A9 qw T F faa
Y o gFq wgr ¥ 7

AT FF K7 F AAT HEEw A
AT w0 g 5 8 S S a w E
9 9T F 2T &0 |
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[ =y mdte {$347]

var AT § £ ag o e na fas
uF feme & fag e w91 9K
gt fagmm w1 AWET qUER
1 @ 2 | afEndt ¥ 49 o frae
FT 9a7 A W FE &Y qvg Aga A
e w5 foweY 79 & ag W@y
WY | FfeE war g g fE aw e
wT e faaa ¢ &t e a9q e
fawmT, SHAT Fw, AT GA faege
AR ZAT Ife0 | TR aIEs A
st gz Y far g1 e sawr ag €
Ttz ¥ Ewr famaar @ 1 grerfw
wane ¥y fomd gf A W AR
SERT AAT qE g @ Fnife =
FaemEr 8 fF A9 qeaue 3 w3 g
A fr@ae dt 98 7 7T & qaraw
0 A gf & st {5 &% uF mex
woAr gaw & qaifaF fa@ar ar gar )
afew § gandt g B e s -
g TifemAT & ArET 9 N, TEAET
¥ TAFT FIT AT A @AT, A UF
feeiar a7 Efdaw & g9 oY 9m S
X 5 qF Jgav faed (| fE oy
I gg @A g R oA PR
FA[ qifafersr qaF 7 faet wEex
¥ g@ " A A0 wwnd g fr feeY avg
& Y oF G T R | TAFT AS S
g M fF gArR ot TzeT & 98 Y
WY 7gr g fowe F7 aww gaceg
T FE | AT 59 eI F G
fore #5EY #1 qerar frar @ @ 5 ag
FHEY g% 9, 98 3F ¢ ¥ a8 FRAY
gaTs @ AfFT 9@ FAEr w3 g
AT fes #Y 9% qaoag AEr &7
w3 amfE o7 mAw g R fra
qifermdzfas @ w3 g o
a ¥ PrREES #70 | qg i of
& T A8 foam waEsl, ¥ 9N &
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[ #fer w0t ) G sewe Pefefasw

frdt wzeT &1 W aw A gwr &
Star f6 g7 Ao Y AT FT I Q@ E
o AT =R Fifaer oA o, 9 9
HF ag ¥ a4y quat § fa @y wf
A FifgA oFET AL §, W a A
qg ¥ g9 4 5 9g T =g w1
ag Ted dgU 4T HEErad ¥ I9E
frévaey F@, Mfew @ 1 ¥
feeifga—artas—E v wdiq
AR § ITF FFEE A S PRvEnd
F@, IF TH% 5 gg qfagie §
T qTg A A5 Ay AT G ]

forg aga 47 v WegEw &1 2w
& 78 |a g€ F a8 uw agy weEy
19 N AT RN | 9N BAR aga A
T3 Ffaet TR q F fergEaT Y fgedt
fagd ¥ ag aam Taaar 97 fTgw
AW ¥ §E--wasH {4 a9 9T AW
wae & fAg fadt—33 w9 #7 ag
FHLY gEET FT [ ) AFFT 7 ahwr
7o g frar § 9e¥ § qaadr g 7
AR Hew A fgedy ;3 o wdy A
¥ g AT F AT A8 w7 gaelr oy
faes aT a1 § 9 a8 T Fadr
fe fom ®m & wates @t w1 |
T ¥ 1 WIS 9FNT  FE-IT Twiaar
Wed Al as a3 F o guy o
arr o o faaT wodt M gaty A
Z AR 0¥ A ot 7 e 99 sa
¥ datew WY fea 1 wa faem aww
a7 TrFgra F P9 fa@ a3 ar ag
gz SeT @ f& fFg aew 7 Fw
fara o< S ¥ A frar ag feeft &
fagisr & e o g gway €, AR fadlr
& fag ¥ aft N R FFAT ) I
W TH AE F A1 A9 £ A e
urar & fF 20 A% geer uar w8t faadr
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Tofaat g At d L gw owe  fer
frad & fag frdY i@ £ 58 @
TZ [T qATE § g FH A T
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mafrat Y g8 wrw g )

2245

d AI9R qg IXEATE FEAT AR §
fF w3t e & =t
feet faarar =gy & &1 =g wefwai
FIT FX SAF (AR W FW A
Ao | e a3 St frfefaew @
ag fegear & w3-faw i #31 afer
foer a<. & gz & Jraw w9 %
B3 T 7 o g 1 F T
& wgT ¥ ford @S g g 1 e ! ]

Dr. TARA CHAND (Nominated):
Sir, I have heard the debate now since
about half past eleven. The Resolu-
tion which has been moved in this
House has raised certain matters of
importance. The most important matter
is whether history should be written
by an individual or by a group of in-
dividuals, a board or a committee. It
is true that histories have been written
by individuals as well ag histories have
been written under the guidance of
committees and boards. The histories
that have been written by individuals
are known to everybody. A large num-
ber of hictories of India have been
written by individuals, histories of the
Moghuls and others, and a history of
later Moghuls have been written by
Shri Jadunath Sarkar. Other writers
have written histories of the Marathas
or histories of Bengal, and so on. In
Europe, there have been histories of
the whole of Europe written by single
individuals; historieg of England have
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been written by single individuals, and
so on. At the same time everybody
knows that committees and boards
have also been entrusted with the
writing of history. Take the Cam-
bridge Histories. Article History of
Europe, Mediaeval History of Europe
and Modern History of Europe. These
histories have been compiled with a
committee or a board in charge of
them. Sir, it is possible that a his-
tory may be written either by an in-
dividual or may be written with a
board or committee in charge of it.

Now we should really understand,
when a history is entrusted to a com-
mittee or board what that committee
or board does, because if this House
desires that the Government should
appoint a committee or board, it should
realise what it is recommending the
Government to do. In the case of
these histories, that is, Cambridge
History of Modern Europe or Mediae-
val Europe or Ancient Europe, there
were boards of editors. The business
of the Boards of editors was to lay
down the limits and scope of the
period within which that history had
to be written, then to break that period
up. divide it into chapters and say
what the contents of these chapters
should be. This was all the work that
the board of editors or the committee
of editors did. Then this committee or
board selected well-known writers,
experts on those periods, experts on
their subjects, and entrusted the work
of writing to these gentlemen. You
will find, if you take up any of these
histories, that all the chapterg are
marked with the names of the writers
of those chapters. The board of
editors cannot, does not interfere, and
it would be undignified for both the
board of editors and writers of these
chapters to interfere. in what the
writer of a particular chapter has
written. Therefore, the aim of en-
trusting the writing of history to a
board or committee is that the board
or committee finds out the best writers
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and leaves the writing to particular
individuals or particular authors, and
does not interfere with their writing
No individuals, no wnter of self-
respect will ever tolerate the inter-
ference of anybody else in what he
has written He 1s responsible for
what he writes (Interruption) So
far as histories written by individuals
are concerned, they are responsible for
them So far as histories written un-
der such boards and committees are
concerned, again, the individuals are
responsible There are chapters, for
mstance, In the Modern History of
Europe about which there are differ-
ences of opinion In fact within the
Modern History of Europe there are
chapters which conflict with one an-
other where conclusions are different
All those chapters are put together in
the twelve volumes of Cambridge
Modern History of Europe Theo same
thing applies to al] other histories
which are written in such a manner
in collaboration But the board of
edrtors does not regard 1tself respon-
sible for correcting what 1t may consi-
der to be the faulty version of a parti-
cular event or interpretation of a par-
{icular movement That does not hap-
pen, and that should not happen, be-
cause, 1f that happens then you place
take away the responsibility of the
author and you place that responsi-
b1l ty upon a committee of persons
It < hardly possible for any commit-
tee to agree on every 1nterpretation
of facts or movements that are going
to be discussed i a particular hitory
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T have heard here suggestions made
that Members of various partieg either
in this House or outside this House
should collect together and chould
sort of lay down the lines on which
history should be written I venture
to suggest

AN Hon., MEMBER Nobody has
suggested that

[ RAJYA SABHA ]

of the History of
the Indwan Freedom
Movement

Dr TARA CHAND There was a
suggestion from one particular direc-
tion and I am absolutely certain that
this committee will never come to any
agreement about any matter that is
written 1n that book Therefore, a
committee consisting of people of dif-
ferent parties, different views, different
looking at things, if you put them
together, will mean a complete con-
fusion and no history at all
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Another suggestion was made that
there should be a board or committee
on which there should be representa-
tives of eminent hi.torians and au-
thors and a certain number of repre-
sentatives of those who have taken
part in the struggle for freedom That
again 1s entirely unpracticable. I do
not say that those who have taken
part 1n the struggle should have
nothing to do with the writing of his-
tory They have been making history
Among them there may be some who
are as good writers of history as any
profesional historian That 1s quite
possible, and 1t would be very good if
some such actorg 1n the movement take
upon themselves to write 5 history of
the movement I would welcome such
a thing as that But i1t must be re-
membered that in the first place his-
tory has got to be objective A per-
son who participates 1n a struggle, by
the fact that he has participated in
the struggle, ordinarily—I would not
say always—ordinarily will not be able
to look at facts from 5 purely objective
point of view I have some experience
of that Many people have come to
me during the process of my writing
this history and some have urged upon
me that so and so did such and such
thing in the movement Other people
have come and urged upon me that
they were relations or friends of a
particular fighter Somebody has writ-
ten “My father was in the forefront of
the fight at such and such a place
What are you going to do about him 1n
this history of yours?” I say most ear-
nestly that this attitude, this approach
towards the writing of history is quite
wrong
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No proper history ean be written in
this way. After all, the first objective
of history is truth. We are placing be-
fore the country the truth about the
movements, the truth of what has hap-
pened, because 1 strongly believe that
truth, however unpalatable it may be,
is useful for the country. If people
know the truth then it will be possi-
ble for the country to know what it
should do in future. If they made mis-
takes

Surr P. N. RAJABHOJ: Hindu tri-
bal chiefs. Is it a truth?

Dr. TARA CHAND: Sir, the point
of view of a historian should be that
he should be objective and he should
be truthful.

SHrr P. N. RAJABHOJ: What is the
meaning of it?

ot eI TgEF SIT "
st afs T |

Dr. TARA CHAND: I am not dis-
cussing this. Therefore, it is impos-
sible. To my mind

Surr P. N. RAJABHOJ:
the meaning of it?

What is

Surr SHEEL BHADRA YAJEE: He
should say.

Dr. TARA CHAND: You were ask-
ing people to be patient. You should
be patient,

It is not possible, according to my
judgement, to appoint a committee and
make that committee responsible for
the writing of history. That is the
Resolution before us. The Resolution
says that there should be a committee
to write history. What is this com-
mittee going to do? 1f it is going to
lay down the limits of the subject and
divide the subject into chapters and
find out historians to write those chap-
ters, then I say that that thing is not
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necessary for the writing of the his-
tory of the freedom movement,

Surt DAHYABHAI V. PATEL: The
wording is ‘to assist’.

Dr. TARA CHAND: How are they
going to assist? That is the whole
question. They will not write. But
what assistance are they going to give?
Are there two historians in this coun-
try who will agree upon the interpre-
tation of all the facts and of all the
movements that have taken place in
connection with the rise of the freedom
movement in our land? There are
many people who look at the history
of the Congress from 1885 to 1908 in
one way. There are other people who
look upon this history in a different
manner. There are some other people
who look upon the history before 1885
as leading up to 1885. There are still
some others who start only from 1885
and neglect everything that has hap-
pened bgfore 1885. There are all kinds
of views, all kindg of attitudes of mind
in these matters and it is my feeling
that it is wholly impossible to find a
committee which will assist the writer
in coming to what people consider to
be correct. If a historian cannot find
out the correct facts by himself, the
assistance of those people will not
make him find out these correct facts.
It is the historian’s business to find out
the correct facts and come o a reason-
able interpretation of facts. There is
no history in the world which has been
written, which has not been criticised
or which has not been found faltering.
If you start with the father of the
European history, the Greek historian
Herodotus, down to the present day,
there is no history which has been
written about which hundreds of cri-
ticisms have not been made and I
challenge any committee to produce a
h_istory which will be free from cri-
ticism, which will be free from fault-
finding. That is not possible. (Inter-
ruption.) I do not say that I have writ-
ten a history which will remain for
ever; after ten years my history may
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be superseded. I will welcome it.
The history of the freedom movement
will be written not once, twice, but
one hundred times. Every generation
will go on writing the history of the
freedom movement and that generation
will lock upon the history of the
freedom movement from ils own point
of view, Take the history of England.
There are hundreds of histories on
England, starting from the 17th cen-
tury till the 20th century. Hundreds
and hundreds of histories of England
have been written and they will con-
tinue to be written. Let us come to
the history of the Roman Empire.
Since the 18th century many histories
of the Roman Empire have been writ-
ten. How many more histories will
be written on Rome, we do not know.
So, I am not vain enough to believe
that the history that I am writing is
the last word on the subject. (Inter-
ruption.)

So far as the principal aspect of the
Resolution that is before us is concern-
ed, in my opinion, however plausible
it may appear, it is wholly unpracti-
cable. Now, why has this Resolution
come up here? It is because some
people have found fault with certain
things that have becn stated in that

history and some people have
found fault with it because certain
things have not been stated
there. Let me explain one little

thing. This first volume of the history
of the freedom movement has only two
objects in view. One is to describe,
discuss, analyse and understand why
India Jlost independence. That was
problem No. 1 in my mind. 1 wanted
to understand it for myself, and I
wanted to explain to those who read
this history, why our country lost in-
dependence. And it is a problem of
great importance and of great com-
plexity, It is a knotty problem, Every
Indian, is proud of the fact that Indian
culture and civilization in the 17th
century was perhaps Higher fhan the
culture and civilization of any other

-
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part of the world. We are proud of
that fact. We also say that India was
so rich and powerful in the 17th cen-
tury that European countries looked
at it with eyes of greed. They came
here to carry on trade with India he-
cause they felt that they could take
much wealth out of India. Now, what
happened to this highly cultured and
wealthy country in the 18th century?
There were a handful of Europeans
living six thousand miles away. They
arrived on the shores of this country,
and they built their own factories and
o on and so forth and then in the
middle of the 18th century, they began
10 conquer this country. Within about
fifty years, their sway spread over this
country. Why did this phenomenon
oceur in the history of this country? I
wanted to find out the reasons; I want-
ed to analyse this matter. And, there-
fore, one part of the first volume is
devoted only to discover the reasors
for the loss of independence by this
country. The other part deals with
what flows as a result of the conquest
of this country by the Britishers. These
are the only two main subjects that are
treated of in the first volume,

The second volume which I hope
to bring out in about a year’s time
will deal with the Indian reaction to
the British occupation of this country,
how India reacted. And when 1 say
Indian reaction, I mean that which
comes very spontaneously out of India,
not that under which India has been
forced, not the imposition of the Bri-
tish—the destruction of the Indian in-
dustry, the destruction of the village
life of India. That is one type of thing
which I have treated of in the first
volume. But what the Indian people
did when the destruction took place.
how they reacted towards it, and what
movements went on in this country as
a result of that, these will be the cub-
ject of the second volume. This se-
cond volume comes up to 1906. I wil]
deal with what my friends have sug-
gested. I am aware of their sugges-
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tions. I have already done two chap-

ters on the Sanyasi Revolution in
Bengal, the Polygar movement in
Madras_. and other revolutions in
Gujarat, Maharashtra and so on. All
these things are bound to come. But
these things could not go into the first
volume because 1 was not dealing
with them there. And then we come
to 1857 which some call the war of
Indian independence, and some call
the mutiny. And 1 personally agree
with those who call it the war of In-
dian independence. I have called it
the war of Indian independence. 1
have reasons why I call it the war

of Indian independence. And then
I have dealt with, as I under-
stand the history of my country,

how before 1857 the British
played a destructive part in this coun-
try, destructive in the sense that they
destoryed the economy of this coun-
try, they destroyed the social system of
this country and they, if not destroyed,
at any rate gave a great blow to the
culture of this country. Then from
1857 onwards we see how Indig gra-
dually began to awake and how by
1885 it had established an organised
society in order to win its own rights,
and how from 1885 to 1906 this move-
ment of which Congress is one—I
agree that it is only one of the expres-
‘gions of the desire of India to win
independence—how  this  organised
movement from 1885 to 1906 function-
ed and how there were other factors,
how there were other societies, how
wother people were reacting against it,
and what happened up to 1906. And
then in the third volume, from 1906 to
1947, the whole thing ripens into the
attainment of freedom.

Now, that wag the manner in which
T looked upon the history of the free-
dom movement which, I thought,
began with the loss of independence
and ended wilh the gaining of free-
dom. Now some people say, “Why have
you stated unpalatable facts about the
India of the cighteenth century?” I
think that we should face these un-
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palatable facts that happened in India
to learn a lesson. I am more ashamed
of these facts than anybody else I am
ashamed that our people were doing
things of whicn we should feel sorry, I
fee! ashamed that in Bengal they sold
Bengal away into the hands
of Clive and other people. I feel
ashameq of it, not because they
were Bengalis but because they were
Indians. I feel that in the eighteenth
century some of the Marathas were
acting so badly, and I feel that it must
be brought out that our countrymen
behaved in g wretched manner in cer-
tain situations of life in the eighteenth
century. And unless we take a lesson
from the mistakes that our forefathers
had made, we will never learn to act
properly in future. As a matter of
fact, even today we find some of those

- tendencieg present in our midst, and

we are constantly fighting against com-
munalism fighting against castism,
fighting against provincialism and this
ism and that ism. Many of the isms
were in existence in the eighteenth
century, and if it is stated that these
isms in the eighteenth century and
the result of the existence of these
isms was that we lost our indepen-
dence, I think I am rendering a great
service to my country in bringing
this out.

Mr. Vice-Chairman, I do not think I
need say very much more about this
book, but I will strongly urge upon
the Government not to accept this
Resolution.

Surt HUMAYUN KABIR: Mr. Vice-
Chairman, Sir, I have listeneq with
great interest to a debate which has
ranged over almost the whole range
of Indian history, and I congratulate
my friend Mr. Dahyabhai Patel not for
bringing the Resolution so much as for
his good luck that out of the various
people who tabled this Resolution it
should have been his good fortune to
have been selected.

Suri DAHYABHAI V. PATEL: The

others made room for me at my ins-
tance,
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Surt HUMAYUN KABIR: In any
case I congratulate him that he gave
us an occasion for discussing a matter
which should be discussed in this
House. I am not one of those who is
afraid of discussion, and I think truth
must be faced. That is the first lesson
of history, and truth must be faced
not only over long ranges of period;
truth must be faced here and now
also.

2255

My hon. friend had one reference to
me and he said that he saw my cha-
racter in g letter which I wrote to him,
but from the description which he
gave to this House I am not ashamed
of what I wrote to him. He said I
sent him a polite reply. I do not
know if it is a crime to write to any-
one in polite terms, and I never
thought that courtesy or politeness
was an offence. Then he referred to
the manuscript which was published
under the title “India wins freedom’”—-
Maulana Azad’s book—and asked whe-
ther the Maulana had signed the book
on every page or anywhere in the
book. I told him that he had not
signed it. 1 thought again that to
state a truth was not a fault. He had
not signed the book and I said that to
my hon. friend, and if he regards my
expressing truth as such as my char-
acter, then I accept the compliment,
and I hope I shall always be able to
live up to that certificate he has given,
that I speak the truth and speak it
with politeness and courtesy.

Now, Sir, T am coming to the sub-
ject-matter of the discussion. One
hon. friend after another has pointed
out that in a way the Resolution it-
self is completely misconceived. More
than one speaker bas said that a com-
mittee as such cannot write a history.
To that my hon. friend's own reply
was, “to assist”. But to that again
some very pertinent observations were
made by my hon. friend who spoke
last. What exactly does “assistance”
mean? Does ‘‘assistance” mean guid-
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ance? Does “assistance” mean pro.
viding facts? Does “assistance” mean
trying to indicate the policy which
the historian should follow? Now,
so far as the supply of information is
concerned, the Board which had been
appointed earlier collected a good deal
of material. Then the National Ar-
chives alse ccllected a good deal of
material. There is a lot of published’
material already available in  the
country and outside. Every attempt
will be made to collect as much mat-
erial as possible, And then again my
hon. friend Dr. Tara  Chand
requested the assistance ¢f some his-
torians to help him in particular chap-
ters of the book. And a number of
scholars, distinguished in their own
fields—even though they are not so
eminent or so old as my honourable
friend—these younger scholars, they
are collecting the material for econo-
mic history, for certain political and
constitutional aspects and for certain:
social  aspects, and placing, these
materials at his disposal, so that he is
assisted. Therefore, Sir, the first sug-
gestion that a new committee should
be appointed, agein  does not hold
ground at all.
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There was a Board of Editors, and’
that Board of 'Editors rendered dis-
tinguished service, as 1 have also
pointed out in my foreword. But
then that Board could not agree on
many points; there were different
points of view. There were many his-
torians, and when an attempt was
made in that Board to prepare a draft,
there could not be agreement about
that draft which had been prepared’
by one of the members of the Board.

A mumber of names have been
mentioned and references have been
made to the distinguished Indian his-
torian Dr. Ramesh Majumdar. If his
name had not been mentioned I would

not have brought him in, but since
his name has been mentioned and
since he has been writing on this
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topic in a number of papers, not al-
ways of a very high historial stan-

dard, I have to refer to him. I did
not know that some of the papers
which were mentioned here today

have been acknowledged either in this
country or in any other part of the
world as standard historical journals

to which historians send the resuits
of their research. One particular
paper which my hon. friend Mr.

Dahyabhai Patel referred to again and
again and quoted, whatever else it
may be, certainly is not a historical
journal, and I do not think that the
editor of that paper would claim it to
be a historical journal.

Well, Dr. Majumdar prepared a
draft, but that draft was found un-
satisfactory by equally eminent hig-
torians. In fact, when that draft was
presented to the Board, not to  the
Government—that draft was never
presented to the Government—when
the Board was considering that draft,
one, eminent historian, Mr. S. N. Sen,
who in his own field is certainly as
eminent as Dr. Majumdar, said that
he had gone through the draft care-
tully and his impression was that the
chapters had not been written in
chronological sequence—with the
result that repetitions could be found
—and that they would have to be re-
drafted. Another eminent historian,
Dr. Potdar, also said that the draft
was to be wholly rewritten on the
basis of fresh material. Another
historian present there asked whe-
ther it had been written by one man
at all, he doubted very much that the
entire draft had been prepared by Dr.
Majumdar, and Dr. Majumdar admit-
ted that it was not prepared entirely

by him.

Spurr J. C. CHATTERJI: Is the
draft open to the public?

Swrr  HUMAYUN XABIR: Al
these facts will be available. I think

Dr. Majumdar is an eminent historian
and if my hon. friend will ask Dr.
Majumdar, he will bear oul that these
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things happened in the Board’s meet-
ing.

Surr J. C. CHATTERJI: 1 wanted
to know whether that draft is in the
National Archives and whether it ig

open to the scholars for their exami-
nation,

Srrr  HUMAYUN KABIR: That
quéstion I shall ccme to when I deal’
with the speech of my hon. friend: I
have certain cobservations to make on
that as well. But I am only mention-
ing these things to show that Dr.
Majumdar did prepare a draft and
later he alsp published a book basing
il partly on tke material to which he
had access when he was acting as the
director or editor er secretary,

or
whatever he was called by, of that
Board. Dr. Majumdar's book  also

has been open to criticism. That also
has not been universally accepted. If
some people criticised Dr. Tara Chand’s
book, other people criticised Dr.
Majumdar’s book with equal vehe-
mence and no two historians in those
matters agreed completely. There-
fore,....

Surt P. N. RAJABHOJ: What about
the reference to Shivaji .

Snrr HUMAYUN KABIR: My hon.
friend should hold his soul in patience
for a little while. He gives a lecture
to every one in this House to remain
patient. If he will exercise that
quality for himself, it will be good for
himself.

Surr P. N. RAJABHOJ: I want fo

have an explanation from him regard-
ing reference to Shivaji.

Surt HUMAYUN KABIR: Sir, if
interruptions are to be permitted like
that, it will be very difficult to reply.

L
Then, Sir, I come to  one other
general issue before I take up a de-
tailed discussion, a general issue which
was placed again and again before
this House. Two questions are con-
nected with that. First of all, is this
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an official  history of the freedom
movement? I would respeoctfully sub-
mit to you, Sir, that this is not an
official history in the sense in which
the term official history is used. It
is not a document issue on behalf of
the Government. It is a book written
by an individual author. It is true
that the Government has given assist-
.ance to that individual author by
placing material at his disposal, by
providing him with assistance, but the
Government also gave grants to a
large number of scholars in different
parts of the country angd such books
are published. It is not also always
frue that simply because a book hap.
pens to be published by a department
of Government, ip this case the Pub-
lication Division, immediately all the
views expressed in that book should
be attributed to Government. The
Publications Division brings out a
large number of books. Very recent-
ly it has undertaken a series called
“The Makers of Modern India”, and
in that series, “The Makers of
Modern India”, there will be biogra-
phies of almust all the important
national leaders of this country.

Sgrr BHUPESH GUPTA: Whom
the Government like.

Surr  HUMAYUN KABIR: And
even of some whom the Government
do not like provided they have a con-
tribution to make, and if my honour-
able friend makes any confrribution, I
can assure him that he will be in that
series, whatever his  political views
may be.

this particular series, the
authors are taken from all sections
of opinion. They have their own
particular opinions and Government
dn not, for @ moment, wish to inter-~
fere This is a country, Sir, in which
opinion is never dictated from above.
I shall come to my honourable friend,
who interrupted just now, when I
deal with his speech. I know his
views and I do not think he will like

Sir, in
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some of the things which I have to
say, even though I shall not use the
language which he 18 accustomed to
use. Nevertheless, in this country
opinion is free, and I would only place
before this House one challenge.

A number of books have been
sponsored by the Government have
been brought out with Government
assistance. I would challenge any one
of the authors of those different books
to say whether at any time Govern-
ment has given any indication what-
ever that they would like the material
to be treated in a particular way. In
every case, once we have selected the
author—you may say that that itsalf
is in a sense a choice—but once the
author has been selected, the author
has been given compiete freedom. I
hope, Sir, that this House will agree
with me that in our country, what-
ever may be the practice eisewhere,
once the asuthor has been selected,
that author must be given complete
freedem of looking for his material,
selecting what material he likes.

Dr, TARA CHAND: In my case its
is absolutely correct.

Sart HUMAYUN KABIR: As I
said, it is an open challenge fo any-
body whom the Government have
given assistance to  prove whether
Government at any time interfered
with him. I hope I shall have the
pleasure some time of commissioning
my honourabie friend, Shri Gupta, to
write a book and I can give him this
open assurance that once he is celect-
ed for a book, he will have the free-
dom to treat the material as he likes,
to give any interpretation he likes.

Surt BHUPESH GUPTA: I can
tell you that you will never run that
risk.

Surt HUMAYUN KABIR: He may
not have the courage, I know, but
Government will have the conrage it
the qitustion arises.
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Surt BHUPESH GUPTA: 1 wel-
-come.
Sert HUMAYUN KABIR: And I

quite agree that he will be very un-
comfcrtable it he 1s ever placed in
that situation, because I have suffi-
cient faith in his intellectual honesty.
If he is once given a comrnission like
that, and if he is asked to deal with
that matter, he will try o deal with
it in his own way as honestly as he
can,. ...

Surt BHUPESH GUPTA: Namas-

kar,

Surr HUMAYUN KABIR: Because
he does not like to face that situation,
he is declining my offer.

Sari BHUPESH GUPTA: Have I
declined that offer, Sir? If he asks
me to work on that Board, I shall....

Sart HUMAYUN KABIR: I shall
come to that in a moment.

Sart BHUPESH GUPTA: I want

to know whether an offer is coming,
because he gave the impression as if
he is making an offer. I challenga
that if an offer is made, well, from
our party I will produce even better
historians, good historians, if T am
notl good.....

SHrr AKBAR ALI KHAN: You
need not say “party”.
Sart BHUPESH GUPTA: I have

no objection. I am not a historian.

Serr  HUMAYUN KABIR: My
honourable friend has given away his
case. I said I would be willing in cer-
tain circumstances for certain topics
for which he may have special com-
petence to commission aim to write a
book, but he obviously has no confi-
dence in his own seif; therefore The
immediately runs to his party and
tries to find out from the party what
will be their dictation.
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Surr BHUPESH GUPTA: No dicta-
tion, Sir. I would not ask a medical
man to write a history. Quife clear,
If you want me, if you have a liking
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for me, by all means have it. I could
not deny.
Surr HUMAYUN KABIR: I shall

consider that.

Coming back to the particular issue,
once Government have selected an
author, they do not interfere with
that author.

The second guestion is: Are these
sort of things to be written by ¢ group
or by an individual? As Dr. Tara
Chand has pointed out, in the end
books are always written by indivi-
duals. Even if the effort is collective,
different chapters are written by
different individuals. Sonietimes there
is collaboration. Two or three people
may write a chapter, but in such cases
also—I am speaking from cxperience
—one person writes and the other
revises it, but ultimately it is the res-
ponsibility of the man under whose
name the chapter goes. At the mom-
ent we are engaged in the preperation
of the history of India in the gazeteer
series and, there each chapter will be
written by a different person, and
ultimately it is that person who will
be responsible for what is there in
that chapter. It cannot be written by
a committee. A book cannot be writ-
ten by a board because there will be
difference of opinion at every stage.

Now, I come to my hon. friend, Mr.
Bhupesh Gupta. He wanted to be on
that Board. Supposing he were there
on the Board of Historians. History,
as Dr. Tara Chand has said, is a mat-
ter where there is always differcnce
of opinion. With perfect honesty of
approach, there is still room for diff-
erence. I will give two cxamples
from fairly recent and contemporary
history. My hon. friend will rememn-
ber that from the period of 1839-40
till the period of 1944-45, the party
to which he belongs, went about in
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this country defending the demands
for Pakistan under the name of self-
determinationt I do not question
their bona fides. Perhaps, they
honestly believed it. I hope that they
sincerely believed it. But if they did,
here is an issue where I do not think
many Indians will agree with them.
The vast majority of Indians wil] say
that their party—to put it very
midly and objectively and in a dis-
passionate manner—was grievously
mistaken, was mistaken in a  way
which is almost colossal in its inepti-
tude and in its ignorance of facts of
history.

(Interruption by Shri Bhupesh Gupta)

Take another case. I was very sur-
prised to find that my hon. friend
today spoke of the IN.A., the Indian
National Army. 1 would like my
hon. friend again to look up the re-
ferences and the files of his own offi~
cial journal. Again I am not ques-
tioning his bona fides. I know some
of his colleagues. I had discussion
with them at that time also. My
hon. friend—I do not know if he re-
members—the first time I came to
know him, we travelled a long time
together, the whole day. We were
going to attend a conference. I did
not know my hon. friend’s political
views. We argued the whole day.
He tried to convince me and I tried
to convince him. I thought I had con-
vinced him because in the end, in the
evening, he said that he agreed large-
ly with many of the things that I
said. But when we arrived at Chitta-
gong for the District Conference | | .

Sarr BHUPESH GUPTA: Me? Who
is that? I do not remember to have
ever travelled with him.

Surr HUMAYUN KABIR: I am
sorry. It was Mr. Basu, one of your
friends. (Interruption by  Shri
Bhupesh Gupta). I am giving it as
an example. Forget the individual.

[ RAJYA SABHA]
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There when we arrived, 1 found that
he had resiled and gone back to his
own position. About the People’s
War during the period 1942 to 19486,
I give my friend full credit for his
sincerity. He ha; often suffered for
his conviction also. I am prepared to
believe that he honestly believed, he
sincerely believed that co-operation
with the British during the years 1942
to 1945 was the best way of defend-
ing the cause of Indian freedom.

Surr BHUPESH GUPTA: We never
believeq it.

SHrr HUMAYUN KABIR: If he
did not believe; I am very glad to hear
it but at any rate if he will see the
files of his party during that period,
the official resolutions and the official
policies, I do not think he can deny
that his party’s official policy at that
time was that it was only in this way
and this way alone that Indian free-
dom could be achieved and some of
the terms and epithets which it used
at that time about the late Subash
Chandra Bose, about all our national
Congress leaders, those languages,
those words.....

(Interruptions)

Sgrt BHUPESH GUPTA: May 1
point out this? There was a discus-
sion here on a Resolution and he is
taking the opportunity to attack the
Communist Party. I only inform him
that all these things he had  said
when he wcontested Jyoti Basu in the
elections and got defeated in 1946
and came here. That is enough.

Smrr  HUMAYUN KABIR: That
again gives the hon. friend’s attitude
away. I am not one of those who
believe that simply because in a small
group of close votes, eight people
more voted for a particular person or
eight persons voted less for another
person . .
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Surr BHUPESH GUPTA: You said
all these things.

Suri HUMAYUN KABIR: The
point is that this is an illustration of
how differences will arises at every
stage.

Surt BHUPESH GUPTA: Maybe.

Sari  HUMAYUN KABIR: The
comm:ttee of editors which my hon.
friend wants—I am sure Mr. Patel
will not want a committee like that
or a committee in which immediately
there will be a basic difference as to
what is history, what is Indian Free-
dom Movement

Surt BHUPESH GUPTA: Maulana
Azad in his book has stated that he
‘had differed with Sardar Patel. I
can understand it. He criticised
Sardar Patel . . .

Sarr  HUMAYUN KABIR: I am
coming in a moment . .
(Interruptions)

Sart BHUPESH GUPTA: Why

are you coming to us? You accepted
partition and actually made the parti-
tion.

(Interruptions)

Surt HUMAYUN KABIR: Because
as I have said, I am pointing out some
of the difficulties of the kind of board
which you have in view.

[Mr. DepuTy CHAIRMAN in the Chair.]

I have said from the very beginning
that so far as my honourablg friend
is concerned, I am prepared to con-
cede that he believes in all these with
sincerity, but, in my opinion, he is
completely misguided, with complete
lack of historical knowledge, with
complete lack of objectivity and with
complete misunderstanding of the
forces which mould the fate of nations
but with complete sincerity he pursu-
ed a particular line and is still pur-
suing the particular line, knowing

[5 MAY 1961]
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I was, for once, happy when I heard
my friend Mr. Gupta today. Very
often I disagree with him but with
what he said today, I very largely
agreed when he said that truth and
truth alone must be followed. I was
very happy when he said that history
could not be partisan and should not
be written from a partisan point of
view. I will quote his words. I was
so impressed at that time that 1
immediately wrote it down. This is
what he said, “It should be complete-
ly mon-partisan”. Of course, he also
said, where also I agree with him, that
many elemenfs contributed to the
Indian freedom not only political ele-
ments. Some of my hon. friends for-
got the other elements—the intellec-
tual elements, the elements who
worked for social reforms, the ele-
ments which workeq for religious re-
forms, the elements which worked for
the emancipation of peasants and
workers, the elements which worked
for women and for their better rights.

Everyone of them contributed, and
from that point of view, I think Mr.
Patel and alsoc my honourable friend
from this side—I forget exactly who
it was—were a little unfair when they
said that Dr. Tara Chand was not
also a freedom fighter. I would sub-
mit that if we take this broad concep-
tiop of freedom, those who steod for
truth, those who stood for the dignity
of the Indian people, those who tried
to advance the cause of the Indian
people through their scholarship, those
who tried to raise their dignily by
their contribution in the field of
knowledge, they were as much free-
dom fighters as those who tock part in
politics. From that point of view, I
think it would not be fair 1o say
that because a particular honourable
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gentleman or honourable Member did
not take part activeiy in  politics,
therefore, he is not a freedom fighter.
That is why I said that I was happy
when my friend Shri Gupta said that
he wanted a non-partisan approach,
that he wanted a full rocognition of
the contributions of everyone but
then, I found, as is often the case and
which makes it such a delight to hear
him, because he sometimes jumps from
paradox ‘o paradox, with the lightness
which one often associates with beings
of another order and paradoxically,
after saying that history should be
non-partisan, after saying that the
contribution of everyone should be
accepted, he immediately went on to
say that bourgeois historians were all
wrong. After all bourgeois alsg has a
'place in history . . ,

Swri BHUPESH GUPTA: A bour-
geois historian cannot write an objec-
tive history. He can write his point
of view.

Mr, DEPUTY CHAIRMAN: Order
order.

Sart  HUMAYUN KABIR: They
have their point of view and it also
should have a place in history, accord-
ing to my honourable friend. It
every point of view is to be recognis-
ed, if history is to be understood, if
you have understood al! the different
forces which operate in history, bour-
geois also should be there. This is
Marxism.... (Interruptions). I ask
him to read Marx again. I am not
sure whether he read Karl Marx. Per-
haps, he has read the interpretation
of Karl Marx. Whether he has taken
the trouble of reading the entire
volume of “Das Capital”, the 600 or
700 or 800 pages, from beginning to
end, T do not know.

Surt BHUPESH GUPTA: Here is a
personal question. For your infor-
mation, it is not one volume. There
are three volumes and I have read
them twice or thrice , | .

[ RAJYA SABHA]
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Mr, DEPUTY CHAIRMAN: He is
not yielding. Order, order.
Surt HUMAYUN KABIR: I am

very happy to hear it because it hap-
pens Yo be one of my texts.. ..

Suri  BHUPESH GUPTA:
two volumes you forgot....

But

(Interruptions)

Mg, DEPUTY CHAIRMAN: Order,.
order, you should not stand when he
is speaking....

Surt BHUPESH GUPTA: 1 will

get up.

Surt HUMAYUN KABIR: If he will
read his Marx again.....

AN Hon, MEMBER: If he answers
these questions, it is not parliamen-

(Interruptions)

Mr. DEPUTY CHAIRMAN: He is
not yielding.
BHUPESH

SHRI GUPTA: I

(Interruption).

Surt HUMAYUN KABIR: I have
not used a single expression which is
unparliamentary. If my hon. friend
can point out a single  expression
which is unparliamentary I will take
it back. I wouldq request you to.....

Surr BHUPESH GUPTA: On a
peint of order. I find that always
you give ruling in regard to myself.
Do it by all means; but he said that I
had accused him of using an unparlia-
mentary expression, when did I say
it? You should have said that
Bhupesh Gupta had never said it.

Mr. DEPUTY CHAIRMAN: 1 said
that it is not parliamentary etiquette
when an hon. Member is speaking.
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That 1

Mr. DEPUTY CHAIRMAN: He did
not make any reference to you at all.

Surr BHUPESH GUPTA: But then
when he said—I know you will say

(Interruptions)

Mr. DEPUTY CHAIRMAN: He
never said it.

Surr BHUPESH GUPTA: He said
it, you did not hear it.

Mgr. DEPUTY CHAIRMAN: Order,
order. I have heard. I do not thjnk
he has said it

Suri BHUPESH GUPTA: He has
said it. Did he not say that I have
accused him of using unparliamentary
words?

Mg. DEPUTY CHAIRMAN: He
did not say that.

Suert HUMAYUN KABIR: I am
afraid my honourable friend was not
probably attending properly. What
I said was that if I have used a single
unparliamentary expression—and I
did not refer to my honourable friend
and I referred to myself . .

Mgr. DEPUTY CHAIRMAN: He re-
ferred to his speech.

Surr HUMAYUN KABIR: .. if I
have used a single unparliamentary
expression, 1 shall withdraw it.

Sugt BHUPESH GUPTA: Nobody
accused you.

Sarr HUMAYUN KABIR: 1 would

request my honourable friend to read
his Karl Marx. once again.

Surr BHUPESH GUPTA: Is that
parliamentary etiquette to look at me?
I know the game very well. 1 am old
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at this game. Ask him to look at you,
according to parliamentary etiquette...

(Interruptions)

Surt HUMAYUN KABIR: I look at

you always.

Mgr. DEPUTY CHAIRMAN: You
shouldd not be so touchy, Mr. Gupta.

Surt BHUPESH GUPTA: When
you are there why should he look at
me? He should look at you.

Surt HUMAYUN KABIR: I am
reminded of an English proverb that
even a cat can look at the Queen.
I hope I am not a cat.

Mr. DEPUTY CHAIRMAN: He is
not a Queen either.

Surt HUMAYUN KABIR: I am
sure he is not a Queen but in any

Surt BHUPESH GUPTA: But you
are approaching. the Queen by occupy-

ing the throne.
3

(Interruptions)

SHRI SATYACHARAN  (Uttar.
Pradesh): Sir, when there are accusa-
tions and counter-accusations, pro-
bably the trend of thought may be lost
in this heat. So, we would like to
listen to the hom. Minister about all
the arguments placed before this
forum.

Mr. DEPUTY CHAIRMAN: We
have to take up another business at
five.

Surr HUMAYUN KABIR: Sir . . .

Dr, R. B. GOUR: The agenda:
papers say that at five, Shri Kabir's
other Bill is to come. The debate
must conclude and at five we must
close.

Mr, DEPUTY CHAIRMAN: We
have to close at five.
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Surt HUMAYUN KABIR: I shall
«close at five. I said that even if we
accept Marx I am not a Marxist by
any means but I have been a student
‘of Marx but I reject many of the posi-
tions of Marx unconditionally and
have always said that here was g man
who did not understand Hegel pro-
perly and who said that he would put
Hegel on his feet but actually made
it even more topsy-turvy than Hegal
left it but that is neither here mnor
there.

Mr. DEPUTY CHAIRMAN: It is
five. We have to take up other busi-
ness.

5 pm,
PAPER LAID ON THE TABLE

MiINISTRY OF COMMERCE AND INDUSTRY

RESOLUTION ON THE REPORT OF THE

“WorkiNG Grour RE, HanpLooMm INDUS-
TRY

Tue DEPUTY MINISTER orF
SCIENTIFIC RESEARCH AND CUL-
TURAL AFFAIRS (Dr. Mono
MoHAN Das): Sir, on behalf of
Shri Manubhai Shah, I beg to lay on
the Table a copy of the Ministry of
Commerce and Industry Resolution
No. 4(15) Tex (¢)/60, dated the 5th
May, 1961, on the report of the
‘Working Group appointed to go into
the working of ,the handloom indus-
try. [Placed in Library. See No.
LT-2971/61].

THE SALAR JUNG MUSEUM BILL,

1960
Tue MINISTER or SCIENTIFIC
RESEARCH AND CULTURAL
AFFAIRS (SHrt HumavunN KABIR):

Sir, I beg to move:

“That the dfollowing lamend-
mente made by the Lok Sabha in

[ RAJYA SABHA]
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the Salar Jung Museum Bill,
be taken into consideration,
ly:—

1960,
name-

Enacting Formula

(1) That at page 1, line 1, for
the words ‘Eleventh Year' the
words ‘Twelfth Year’ be substitu-
ted.

Clause 1

(2) That at page 1, line 5, for
the figure ‘1960’ the figure ‘1961’ be
substituted.”

The question was proposed.

Surr BHUPESH GUPTA (West
Bengal): Sir, I want to say one word
now, You moy ask why I have got
up now. Of course, what Prof. Kabir
has brought forward 1s a necessary
thing and we will support the motion.
But this is the last day of the present
Session. and the next one will be a
separate Session. I wish to bring to
your nofice a very simple fact. Yes-
terday. when we were discussing the
Bill dealing with the legal practition-
ers, some of us suggested that since
the time was short, we might take it up
either before 11 o'clock on the next
day, that is fo say, on Friday or some-
time during the course of the day.
I think you were not then in the
Chair, but that suggestion was not
accepted because today was a  non-
official day and therefore, official
business should not be imported into
a non-official day.

Dr. R B. GOUR (Andhra Pradesh);
1t is after five now.

Surt BHUPESH GUPTA: That is
quite clear and I was waliting here,
for we have to adopt this motion.
Now, official business has been taken
up on a non-official day, of course,
after 5 o’cleck, and I have no objec-
tion. But similarly we could have
taken up the other work alsp either
before the non-official work started at



